IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 23.05.2024 |

c.C

Applied For

(Se
BLAPL-
49203/2 [23.05.202 M. R. COURT |Order Dtd. at
b lo24 4 3529/20 |ppp1x €0 No. 5 |2024-05-17  PRIETZ |yo-
23
10)
___' (Se
5 49207/2 123.05.202 ?5532/2 S. c.o. |COURT |Order Dtd. giiﬁcn at
024 4 SATPATHY Y INO. 5 |2024-05-21 No-
024 -4
38)
e ~ (Se
, [49208/2 |23.05.202 ?5231/2 M.M. . |COURT |order Dtd. giiﬁcn at
024 4 NAYAK Y INO. 5 |2024-05-21 No-
024 -1
30)
___' (Se
WP (C) - WRIT
49210/2 123.05.202 COURT |Order Dtd. at
4 422 . 12410/2 |A. PANDA |[C.O. No. 5 |2024-05-21 BRANCH |~
024 -1
30)
e (Se
WP (C) - WRIT
49211/2 [23.05.202 COURT Order Dtd. at
5 |ga . 12421/2 A. PANDA [C.O. No. 5 |2o2a-05-21 BRANCH |o -~
024 -1
30)
___' (Se
WP (C) - WRIT
49213/2 [23.05.202 COURT Order Dtd. at
6 |922 . 12424/2 |A PANDA C.0. 0. 5 12024-05-21 BRANCH ||~
024 -1
30)
___' (Se
WP (C) - WRIT
49214/2 123.05.202 COURT Order Dtd. at
7 g . 12428/2 |A. PANDA [C.O. No. 5 |2o2a-05-21 BRANCH |o -~
024 -1
30)
___' (Se
WP (C) - WRIT
49215/2 123.05.202 COURT |Order Dtd. at
8 1122 . 12429/2 |A PANDA C.0. 0. 5 12024-05-21 BRANCH ||~
024 -1
30)
T (Se
WP (C) - WRIT
49216/2 [23.05.202 COURT |Order Dtd. at
9 922 4 12470/2 |A. PANDA |C.O. | /"7 o 0o, g o1 BRANCH |~
024 -1
30)
e (Se
CONTC-
49218/2 |23.05.202 COURT |Order Dtd. at
10 024 4 4246/20 [N.K. ROUT |C.O. NO. 5 5024-05-21 No-
24 30)




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

BLAPL-
49219/2 123.05.202 COURT Order Dtd. at
o ; 2349/20 |P SAHOO LR T oy [parn-2 [
24
9)
(Se
49221/2 [23.05.202 i$5332o S COURT |Order Dtd. at
024 4 NO. 5 |2024-05-21 No-
24
9)
(Se
BLAPL-
49222/2 123.05.202 COURT |Order Dtd. at
024 4 3373/20 |SA HALDA NO. 5 [2024-05-21 No-
24
9)
(Se
CONTC-
49223/2 (23.05.202 COURT |Order Dtd. |CONTEM |at
024 4 4213/20 |S. MISHRA NO. 5 |2024-05-21  |PT No-
24
9)
(Se
49225/2 [23.05.202 2225320 ss COURT |Order Dtd. at
024 4 24 PATTANAIK NO. 5 2024-05-21 No-
9)
WA~ (5e
49226/2 (23.05.202 COURT |Order Dtd. |WRIT |at
024 4 384/202 D NAYAK NO. 3 2024-05-14 APPEAL |No-
5)
(Se
49227/2 [23.05.202 ZST2320 P.K. COURT |Order Dtd. at
024 4 o BEHERA NO. 3 2024-05-21 No-
5)
BLAPL- |BINDU (Se
49228/2 123.05.202 5033/20 |SAGAR COURT Order Dtd. at
024 4 ) e NO. 3 |2024-05-20 E?_
(Se
BLAPL-
49229/2 (23.05.202 COURT |Order Dtd. at
024 4 5004/20 |G SAHOO NO. 3 2024-05-20 No-
24
5)
_ (Se
49230/2 (23.05.202 igggSZO . COURT |Order Dtd. |CONTEM |at
024 4 : NO. 3 |2024-05-21  |PT No-
24
6)
(Se
49231/2 23.05.202 22?§320 SARAT COURT |Order Dtd. at
024 4 DASH NO. 3 |2024-05-21 No-
24
6)
(Se
WP (C) - WRIT
49233/2 123.05.202 COURT Order Dtd. at
024 4 12473/2 |A. PANDA NO. 3 12024-05-21 BRANCH No-
024 -1
30)
49234/2 [23.05.202 2???350 5 m. oas COURT |Order Dtd. ;ie
024 4 > - R NO. 3 |2024-05-21 o




| 30)
(Se
BLAPL-
49235/2 [23.05.202 COURT Order Dtd. at
24 1024 4 4996/20 |S SAMAL NO. 3 2024-05-20 No-
24
30)
- (Se
CONTC-
49236/2 |23.05.202 COURT |Order Dtd. at
25 904 4 4107/20 R K BARIK NO. 3 |2024-05-21 No-
24
30)
- } (Se
b6 49237/2 [23.05.202 S350 s, COURT |Order Dtd. | - . at
024 4 o4 CHOUDHURY NO. 3 |2024-05-21 No-
2)
- (Se
WP (C) - WRIT
49238/2 |23.05.202 COURT |Order Dtd. at
27 | 055 . 12477/2 |A PANDA w0 3 loraos.g,  [pRANCH [2T
024 -1
30)
- CONTC- (Se
49240/2 |23.05.202 COURT |Order Dtd.  |CONTEM |at
28 1024 4 4051/20 R K BARIK NO. 3 |2024-05-21  |PT No-
24
5)
___' i} (Se
Jo 49241/2 23.05.202 ggégazo H. K. COURT Order Dtd. | ... lat
024 4 o4 PATRA NO. 3 |2024-05-21 No-
9)
___' (Se
BLAPL-
49242/2 |23.05.202 COURT |Order Dtd. at
30 1924 4 3484/20 |PK MISHRA NO. 3 |2024-05-21 No-
24
9)
___' (Se
WP (C) - WRIT
49243/2 123.05.202 COURT Order Dtd. at
31 |35 . 12692/2 |A PANDA w0 3 looaios.g,  [pRANCH [2T
024 -3
13)
___' (Se
CONTC-
49244/2 [23.05.202 COURT |Order Dtd. at
32 1024 4 4158/20 |8 SAHOO NO. 3 |2024-05-21 No-
24
13)
___' ) (Se
55 [49245/2 [23.05.202 ?2?5320 A. COURT |Order Dtd. at
024 4 MOHANTY NO. 3 |2024-05-21 No-
24
13)
- WP (C) - WRIT (Se
49246/2 123.05.202 COURT Order Dtd. at
34 |05 . 12497/2 |A PANDA w0 3 |ooaios.g,  [BRANCH [2T
024 -1
30)
- BLAPL- (Se
35 49247/2 |23.05.202 3549/20 SURENDRA COURT |Order Dtd. at
024 4 DAS NO. 3 |2024-05-21 No-
24
30)
. 149249/2 [23.05.202 [BLAPL- COURT |Order Dtd. (se
36 1024 4 3496/20 & KHAN NO. 3 |2024-05-21 at




24 No-
30)
- CONTC- (Se
37 49250/2 |23.05.202 1239)20 NIRENJAN | COURT |Order Dtd. CONTEM |at
024 4 o4 ROUT : NO. 3 2024-05-21 PT No-
6)
___' (Se
WP (C) - WRIT
49251/2 [23.05.202 COURT Order Dtd. at
38 |54 . 12698/2 |A PANDA C. No. 3 |2024-05-21 BRANCH ||~
024 -3
13)
e (Se
CONTC-
39 49252/2 |23.05.202 1206)20 |SATYAJIT |, COURT |Order Dtd. at
024 4 SAMAL : NO. 3 2024-05-21 No-
24
13)
B (Se
BLAPL-
49253/2 123.05.202 COURT Order Dtd. at
40 1924 4 3485/20 |GR PATRA |C. NO. 3 |2024-05-21 No-
24
13)
_. (Se
WP (C) - WRIT
49254/2 123.05.202 COURT Order Dtd. at
41 |54 . 12699/2 |A PANDA C. No. 3 |2024-05-21 BRANCH |~
024 -3
13)
- CONTC- (Se
4o [49255/2 |23.05.202 123220 NIRANJAN | COURT |Order Dtd. CONTEM |at
024 4 24 ROUT : NO. 3 |2024-05-21 PT No-
6)
- WP (C) - WRIT (Se
43 49257/2 123.05.202 12832/2 \% c COURT Order Dtd. BRANCH at
024 4 MOHAPATRA |~ ° NO. 3 |2024-05-21 No-
024 -5
20)
e (Se
BLAPL-
49258/2 123.05.202 COURT Order Dtd. at
44 1924 4 3506/20 S SAMAL c. NO. 3 |2024-05-21 No-
24
20)
_. (Se
BLAPL-
49259/2 123.05.202 COURT Order Dtd. at
45 024 4 3479/20 |J. KAMILA |[C. NO. 3 5024-05-21 No-
24
20)
e (Se
WP (C) - WRIT
49260/2 [23.05.202 COURT Order Dtd. at
46 |15y . 11926/2 [B. SAMAL |C. No. 1 [9999-12-31 BRANCH |-~
024 -4
27)
- BLAPL- |NITYANAND (Se
49261/2 |23.05.202 COURT |Order Dtd. at
47 024 4 3611/20 |A C. NO. 1 5024-05-21 BAIL-1 No-
24 MOHAPATRA : 3)
T (Se
BLAPL-
49263/2 (23.05.202 COURT Order Dtd. at
48 |54 . 3665/20 |L ACHARI |C. No. 1 |2024-05-21 BAIL-1 || _
24
5)
49 [49265/2 [23.05.202 [WP(C)- |B. SAMAL [C.O. |COURT |Order Dtd. |WRIT |(Se




50

51

52

53

54

55

56

57

58

59

60

61

024 4 12911/2 NO. 1 [9999-12-31 BRANCH |at
024 -7 No-
10)
WP (C) - WRIT (Se
49266/2 |23.05.202 12837/2 R K COURT |Order Dtd. BRANCH at
024 4 BASTIA NO. 1 [2024-05-21 No-
024 -5
20)
(Se
WP (C) - WRIT
49267/2 123.05.202 COURT |Order Dtd. at
024 4 12836/2 |A SAHOO NO. 1 12024-05-21 BRANCH |~
024 -5
20)
(Se
CONTC-
49268/2 |23.05.202 1241,20 [NIRANJAN COURT |Order Dtd. at
024 4 ROUT NO. 1 [2024-05-21 No-
24
20)
(Se
WP (C) - WRIT
49269/2 123.05.202 COURT |Order Dtd. at
024 . 3261/20 |S.R. OJHA wo. 1 |l2024-05-15 BRANCH ||~
16 -8
42)
CONTC- (Se
49270/2 123.05.202 1240/20 NIRANJAN COURT |Order Dtd. CONTEM |at
024 4 24 ROUT NO. 1 [2024-05-21 PT No-
6)
CONTC- (Se
49272/2 123.05.202 4237,20 NIRANJAN COURT |Order Dtd. CONTEM |at
024 4 o2 ROUT NO. 1 [2024-05-21 PT No-
6)
(Se
49273/2 123.05.202 |CMAPL- |N.D.TRIPA COURT |Order Dtd. at
024 4 36/2024 |THY NO. 1 [2024-05-21 No-
6)
CONTC- (Se
49274/2 123.05.202 4236,20 NIRANJAN COURT |Order Dtd. CONTEM |at
024 4 o2 ROUT NO. 1 [2024-05-21 PT No-
6)
(Se
CONTC-
49275/2 123.05.202 1235,20 NIRANJAN COURT |Order Dtd. at
024 4 ROUT NO. 1 [2024-05-21 No-
24
6)
(Se
49276/2 |123.05.202 |LAA- N.K. ROUT COURT |Order Dtd. FIRST |at
024 4 82/2010 |~ " NO. 1 [2024-05-21 APPEAL |No-
)
(Se
WP (C) - WRIT
49277/2 123.05.202 COURT |Order Dtd. at
024 4 13236/2 |T BAG NO. 1 2024-06-20 | CRANCH fyo_
024 -2
45)
(Se
WP (C) - WRIT
49278/2 123.05.202 COURT Order Dtd. at
024 1 §§§45/2 PK SWAIN NO. 1 2024-05-07  [ZpRNCH Ino-

17)




62

63

64

65

66

67

68

69

70

71

72

73

74

(Se

49279/2 (23.05.202 Vﬁéié}z P.K. COURT |Order Dtd. QE;ECH at
024 4 MOHANTY NO. 16 |2024-07-08 No-
024 -8
43)
(Se
49280/2 |23.05.202 ngl(%m SAPAN COURT |Order Dtd. gggcﬂ at
024 4 KUMAR PAL NO. 16 |2024-05-21 No-
024 -1
2)
(Se
WP (C) - WRIT
49281/2 |23.05.202 COURT |Order Dtd. at
024 . 587/202 DK JENA N6, 16 12094 05-90  |[BRANCH |2
4 -4
52)
(Se
WP (C) - WRIT
49282/2 123.05.202 COURT Order Dtd. at
024 4 12831/2 A SAHOO NO. 16 [2024-05-21  [PRANCE g _
024 -5
20)
(Se
WP (C) - WRIT
49283/2 [23.05.202 COURT |Order Dtd. at
024 . 12826/2 R.K. SAHU vo. 1 |9995-12-3;  [BRANCH |-~
024 -5
20)
(Se
BLAPL-
49284/2 123.05.202 COURT Order Dtd. at
024 4 8864/20 ||S. DAS NO. 1 |2024-05-15  [PATRP™2 |yo-
23
8)
(Se
49285/2 |23.05.202 [0 20 D K. COURT [order Dtd. | . |at
024 4 o3 SAHOO NO. 1 |2024-05-15 No-
8)
(Se
WP (C) - WRIT
49286/2 |123.05.202 COURT Order Dtd. at
074 . 8526/20 |A MOHANTY No. 23 |20924-05-9;  [BRANCH "
24 -5
47)
CRLMC- criMIn | (€
49287/2 123.05.202 569/202 R.K. COURT Order Dtd. AL at
024 4 BARIK NO. 8 |2024-05-17 No-
1 MISC
5)
(Se
WP (C) - WRIT
49288/2 123.05.202 COURT Order Dtd. at
074 . 9866/20 |S BARDHAN No. 23 |20924-05-9;  [BRANCH |-~
24 -3
28)
WP (C) - WRIT (Se
49289/2 123.05.202 12806/2 A.P. COURT Order Dtd. BRANCH at
024 4 SAHOO NO. 23 12024-05-21 No-
024 -5
20)
(Se
WP (C) - WRIT
49290/2 [23.05.202 COURT Order Dtd. at
024 4 12828/2 N K ROUT NO. 23 [2024-05-21  [PRANCE g _
024 -5
20)
WP (C) - WRIT (Se
49291/2 |23.05.202 COURT |Order Dtd.
024 4 32256/2 PK DAS NO. 23 |2024-05-21 ??ANCH ;z_




| 32)
WP (C) - WRIT (Se
75 [49292/2 |23.05.202 1 o~ KALPATARU COURT |Order Dtd. N L=
024 4 PARIDA NO. 23 |2024-05-21 No-
024 -5
20)
[ (Se
WP (C) - WRIT
49293/2 |23.05.202 COURT |Order Dtd. at
76 |50a . 12810/2 |A SAHOO Mo, 23 1 094i05-9;  |[BRANCH 2T
024 -5
20)
[ (Se
WP (C) - WRIT
49294/2 |23.05.202 COURT |Order Dtd. at
77 |50a . 13195/2 |T BAG N6, 23 12094 05_p;  |[BRANCH |2
024 -1
2)
- WP (C)- |DILIP WRIT (Se
49295/2 123.05.202 COURT Order Dtd. at
78 8860/20 KUMAR BRANCH
024 4 NO. 1 |2024-04-16 No-
24 SAHU -8
43)
[ (Se
WP (C) - WRIT
49296/2 [23.05.202 COURT |Order Dtd. at
79 |50a . 13183/2 |BP TANGA No. 23 |2098-05-9;  [BRANCH |-
024 -1
2)
[ (Se
WP (C) - WRIT
49297/2 123.05.202 COURT Order Dtd. at
80 | oa . 12834/2 |A SAHOO Mo, 23 1094i05-p;  |[BRANCH |[2°
024 -5
20)
[ (Se
WP (C) - WRIT
49298/2 |23.05.202 COURT |Order Dtd. at
81 1024 1 13235/2 |T BAG NO. 1 [2024-06-20  |PRANCH Igo_
024 -2
45)
[ (Se
WP (C) - WRIT
49299/2 123.05.202 COURT Order Dtd. at
82 | oa . 13130/2 |A PANDA Mo, 1 h09aios_p;  [BRANCH |2°
024 -1
2)
- WP (C) - WRIT (Se
83 49300/2 |123.05.202 13282/2 D K COURT Order Dtd. BRANCH at
024 4 MOHANTY NO. 1 |2024-06-20 No-
024 -2
45)
[ (Se
FAO- MISC.
49301/2 |23.05.202 COURT Order Dtd. at
84 |15, . 202/202 |SK SAHOO No. 23 |20924-05-9;  [APPEAL |-
4 SEC.
2)
[ (Se
WP (C) - WRIT
49302/2 |123.05.202 COURT Order Dtd. at
85 |50 . 13179/2 |A PANDA N6, 23 1094i05-p;  |[BRANCH 2T
024 -1
2)
[ B (Se
oe [49303/2 23.05.202 ngz(gi/z D K COURT |Order Dtd. gggcﬂ at
024 4 MOHANTY NO. 1 |2024-06-20 No-
024 -2
45)
87 49304/2 |123.05.202 [WP(C) - N.K. ROUT COURT Order Dtd. WRIT (Se
024 4 12878/2 NO. 1 |2024-05-21 BRANCH |at




88

89

90

91

92

93

94

95

96

97

98

99

110 [49318/2 [23.

024 -5 No-
20)
(Se
FAO- MISC.
49305/2 |23.05.202 COURT |Order Dtd. at
024 4 208/202 |AK ROUT C. No. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
(Se
WP (C) - WRIT
49306/2 [23.05.202 COURT |Order Dtd. at
024 4 13180/2 [B. SWAIN |[C. NO. 1 12024-05-21 BRANCH |~
024 -1
2)
(Se
FAO- MISC.
49307/2 |23.05.202 COURT |Order Dtd. at
024 4 208/202 |SSAHOO C. No. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
(Se
WP (C) - WRIT
49308/2 [23.05.202 COURT |Order Dtd. at
024 4 12962/2 |S. DASH C. No. 1 |2024-05-21 BRANCH No-
024 -7
10)
(Se
FAO- MISC.
49309/2 [23.05.202 COURT |Order Dtd. at
024 4 209/202 |SSAHOO C. No. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
(Se
WP (C) - WRIT
49310/2 [23.05.202 COURT |Order Dtd. at
024 4 13071/2 |A PANDA C. No. 1 |2024-05-21 BRANCH No-
024 -8
43)
(Se
FAO- MISC.
49311/2 (23.05.202 COURT |Order Dtd. at
024 4 210/202 |[K C KAR C. No. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
(Se
WP (C) - WRIT
49313/2 [23.05.202 COURT |Order Dtd. at
024 4 13117/2 |B CHARANA |C. 0. 1 |2022-05-21 BRANCH No-
024 -1
2)
(Se
FAO- MISC.
49314/2 (23.05.202 COURT Order Dtd. at
024 4 210/202 |SSAHOO C. NOo. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
_ (Se
49315/2 |23.05.202 ?gégg/2 D K . COURT |Order Dtd. giiﬁcn at
024 4 MOHANTY : NO. 1 [2024-06-20 No-
024 -2
45)
(Se
FAO- MISC.
49316/2 |23.05.202 COURT |Order Dtd. at
024 4 211/202 |SSAHOO C. NOo. 1 |2024-05-21 APPEAL No-
4 SEC.
2)
(Se
FAO- MISC.
49317/2 [23.05.202 COURT |Order Dtd. at
024 4 212/202 |B MAHALI [C. NO. 23 12024-05-21 APPEAL |~
4 SEC.
2)
05.202 [WP(C)- |DEBASISH |C.O. |COURT |Order Dtd.  |[WRIT |(Se




1024

4 13223/2 |SAMAL NO. 23 [2024-05-21 BRANCH |at
024 -2 No-
45)
WP (C) - WRIT (Se
49319/2 |23.05.202 13125/2 DR P COURT |Order Dtd. BRANCH at
024 4 CHULI NO. 23 [2024-05-21 No-
024 -1
2)
(Se
CONTC-
49320/2 123.05.202 21234720 NIRANJAN COURT |Order Dtd. CONTEM |at
024 4 24 ROUT NO. 23 [2024-05-21 PT No-
3)
MACA- MISC (Se
49321/2 |23.05.202 COURT |Order Dtd. ’ at
024 4 396/202 |SK SAHOO NO. 23 12024-05-21 APPEAL |~
3 SEC.
4)
(Se
MACA- MISC.
49322/2 123.05.202 396/202 |7 DEHURY COURT appEar 2T
024 4 NO. 23 No-
3 SEC.
4)
CONTC- (Se
49323/2 123.05.202 2151/20 SUMANTA COURT |Order Dtd. CONTEM |at
024 4 24 DAS NO. 23 [2024-05-21 PT No-
2)
CONTC- (Se
49324/2 123.05.202 4154720 SUMANTA COURT |Order Dtd. CONTEM |at
024 4 o4 DAS NO. 23 [2024-05-21 PT No-
2)
(Se
WP (C) - WRIT
49325/2 123.05.202 COURT Order Dtd. at
024 4 13166/2 A PANDA NO. 23 [2024-05-21 BRANCH |-
024 -1
2)
(Se
WP (C) - WRIT
49326/2 123.05.202 COURT |Order Dtd. at
024 4 12467/2 |n PANDA NO. 23 [2024-05-21 BRANCH |yo-
024 -1
30)
CONTC- (Se
49327/2 123.05.202 2153/20 SUMANTA COURT |Order Dtd. at
024 4 DAS NO. 23 [2024-05-21 No-
24
30)
(Se
WP (C) - WRIT
49328/2 123.05.202 COURT |Order Dtd. at
024 4 13076/2 |8 K RATH NO. 23 [2024-05-21 BRANCH |yo-
024 -8
43)
CONTC- (Se
49329/2 |23.05.202 4152720 SUMANTA COURT |Order Dtd. CONTEM |at
024 4 24 DAS NO. 23 [2024-05-21 PT No-
2)
CONTC- (Se
49330/2 123.05.202 4149/20 SUMANTA COURT |Order Dtd. CONTEM |at
024 4 24 DAS NO. 23 [2024-05-21 PT No-

2)




(€]

(Se

49331/2 (23.05.202 ?iég;;z s. K. COURT |Order Dtd. QE;ECH at
024 4 RATH NO. 23 12024-05-21 No-
024 -8
43)
CONTC- (Se
49332/2 [23.05.202 ;o0 7> o |SUMANTA COURT |Order Dtd. at
024 4 DAS NO. 23 12024-05-21 No-
24
43)
CONTC- |DINESH (Se
49333/2 |23.05.202 4119/20 [KUMAR COURT |Order Dtd. at
024 4 o4 ANDA NO. 23 12024-05-21 No-
43)
(Se
WP (C) - WRIT
49334/2 [23.05.202 COURT |Order Dtd. at
024 4 12464/2 |n PANDA NO. 23 |2024-05-21  |PRANCH |g
024 -1
30)
(Se
WP (C) - WRIT
49335/2 |23.05.202 COURT |Order Dtd. at
024 4 13035/2 B. SAMAL NO. 1 9999-12-31  |PRANCH |y
024 -8
43)
CONTC- |DINESH (Se
49336/2 [23.05.202 COURT |Order Dtd. at
024 4 4120/20 |KUMAR NO. 1 12024-05-21 No-
24 PANDA :
43)
CONTC- |DINESH (Se
49337/2 [23.05.202 ;1700 b COURT |Order Dtd. at
024 4 4 ANDA NO. 1 12024-05-21 No-
43)
(Se
WP (C) - WRIT
49338/2 [23.05.202 COURT |Order Dtd. at
022 . 12935/2 |B SAMAL vo. 1 lso9e-1s-3;  [pRANCH [>°
024 -7
10)
(Se
WP (C) - WRIT
49339/2 [23.05.202 COURT |Order Dtd. at
022 . 12457/2 |A.PANDA w0 1 |bosaiosg,  [prRANCH [2T
024 -1
30)
_ (Se
49340/2 |23.05.202 2223320 AVISEK COURT |Order Dtd. at
024 4 PANDA NO. 1 12024-05-21 No-
24
30)
(Se
WP (C) - WRIT
49341/2 [23.05.202 COURT |Order Dtd. at
022 . 12925/2 |A PANDA N0, 1 |202a-05-9;  [BRANCH |-
024 -7
10)
(Se
CONTC-
49342/2 |23.05.202 |5 50 o [AVISEK COURT |Order Dtd. CONTEM |at
024 4 ” PANDA NO. 1 12024-05-21  |PT No-
4)
WP (C) - WRIT (Se
49343/2 |23.05.202 COURT |Order Dtd.
024 4 35231/2 A PANDA NO. 1 12024-05-21 ??ANCH ;2_




| | 30)
(Se
12 [49344/2 [23.05.202 2223320 AVISEK COURT |Order Dtd. at
6 |024 4 PANDA NO. 1 [2024-05-21 No-
24
30)
N WP (C) - WRIT (Se
12 |49345/2 (23.05.202 COURT |Order Dtd. at
7 lo2a 4 12993/2 |A PANDA NO. 1 12024-05-21 BRANCH No-
024 -7
10)
B (se
12 [49346/2 [23.05.202 ?iéfg/z G. COURT |order Dtd. QE;ECH at
8 |024 4 SUNDARA NO. 1 [2024-05-20 No-
024 -8
43)
e (Se
WP (C) - WRIT
12 49347/2 [23.05.202 COURT |Order Dtd. at
9 |024 4 12973/2 |]A SAHOO NO. 1 |2024-05-21  PRANCH |o
024 -7
10)
N WP (C) - WRIT (Se
13 [49348/2 |23.05.202 1 o2, M. R, COURT |Order Dtd. seancH 2t
0 |024 4 ROUTRAY NO. 1 [2024-05-20 No-
024 -3
13)
e (se
CONTC-
13 149349/2 [23.05.202 |gg 070 |T K COURT |Order Dtd. CONTEM |at
1 |024 4 23 MOHANTA NO. 1 |2024-05-21 pT No-
5)
e (se
WP (C) - WRIT
13 149350/2 [23.05.202 COURT |Order Dtd. at
2 |024 4 12955/2 A SAHOO NO. 1 |2024-05-21  |PRANCH |y
024 -7
10)
e (Se
WP (C) - WRIT
13 [49351/2 [23.05.202 COURT |Order Dtd. at
o . 12994/2 M R SAHOO No. 1 2004 05-9;  |[BRANCH |°°
024 -7
10)
N WP (C) - WRIT (Se
13 149352/2 |23.05.202 1 .2, M. R. COURT |Order Dtd. seancH 12t
4 024 4 ROUTRAY NO. 1 |2024-05-20 No-
024 -3
13)
N WP (C) - WRIT (Se
13 149353/2 |23.05.202 1 g47¢  [KALPATARU COURT |Order Dtd. peancH |3t
5 |024 4 PARTIDA NO. 1 [2024-05-21 No-
024 -7
10)
___ PRADIPTA (Se
13 [49354/2 [23.05.202 ?gégg/z KUMAR COURT |Order Dtd. gEiECH at
6 |024 4 PATTANAYA NO. 1 [2024-05-21 No-
024 -7
K 10)
e (Se
WP (C) - WRIT
13 |49355/2 [23.05.202 COURT |Order Dtd. at
7 lo2a 4 12904/2 |A SAHOO NO. 1 12024-05-21 BRANCH No-
024 -7
10)
13 [49356/2 [23.05.202 WP (C) - & sAMAL COURT |Order Dtd. WRIT (Se
8 1024 4 12631/2 | ° NO. 1 |2024-05-20 BRANCH |at




115 [49369/2 [23.

024 -3 No-
13)
WP (C) - WRIT (Se
13 |49357/2 [23.05.202 13277/2 D K c COURT |Order Dtd. BRANCH at
9 |024 4 MOHANTY : NO. 1 12024-06-20 No-
024 -2
45)
WP (C) - WRIT (Se
14 [49358/2 (23.05.202 ;021" [S. K. . COURT |Order Dtd. |- . |at
0 024 4 BISWAL : NO. 1 12024-05-20 No-
024 -3
13)
WP (C) - (Se
14 |49359/2 [23.05.202 13278/2 D K c COURT |Order Dtd. at
1 |024 4 MOHANTY : NO. 1 12024-06-20 No-
024
13)
(Se
WP (C) - WRIT
14 [49360/2 (23.05.202 COURT |Order Dtd. at
5 loaz . 12902/2 |Ao saHOO  |[C. Mo, 1 h09ai0s-p;  [BRANCH 2T
024 -7
10)
WP (C) - WRIT (Se
14 |49361/2 |23.05.202|] 5,207, |D K . COURT |Order Dtd.  |1o o . |at
3 024 4 MOHANTY . NO. 1 12024-06-20 No-
024 -2
45)
_ (Se
14 [49362/2 [23.05.202 f?éfé/z L. D. . COURT |Order Dtd. giiECH at
4 (024 4 SAHU . NO. 1 |2024-05-20 No-
024 -2
9)
WP (C) - (Se
14 |49363/2 |23.05.202|] 5,007 D K . COURT |Order Dtd. at
5 |024 4 MOHANTY : NO. 1 12024-06-20 No-
024
9)
(Se
WP (C) - WRIT
14 (49364/2 |23.05.202 COURT |Order Dtd. at
s loza . 12982/2 |Ao saHOO  |[C. N0 1 |2094-05-9;  [BRANCH |-
024 -7
10)
(Se
14 [49365/2 [23.05.202 2;?5320 R.K. . COURT |Order Dtd. at
7 lo24 4 BARIK : NO. 1 12024-05-20 No-
24
10)
_ (Se
14 [49366/2 [23.05.202 ?gé22/2 M. R. . COURT |Order Dtd. giiﬁcn at
8 |024 4 SAHOO : NO. 1 12024-05-20 No-
024 -3
13)
(Se
WP (C) - WRIT
14 |49367/2 (23.05.202 COURT |Order Dtd. at
5 loaa . 12978/2 |A saHOO  |[C. Mo, 1 h09ai0s_p;  [BRANCH |2°
024 -7
10)
ABLAPL- (Se
15 49368/2 (23.05.202 0o o0 [R.K. . COURT |Order Dtd. at
0 024 4 BARTK : NO. 1 |2024-05-21 No-
24
10)
05.202 [WP(C)- |B C PANDA C.O. |COURT |Order Dtd.  |[WRIT |(Se




1024

4 12453/2 NO. 1 [2024-05-20 BRANCH |at
024 -1 No-
30)
(Se
WP (C) - WRIT
49370/2 |23.05.202 COURT |Order Dtd. at
024 . 38621/2 |U. KUMAR No. 1 |2o2a-05-21 BRANCH |o -
023 -3
51)
BLAPL- |MRUTYUNJA (Se
49371/2 |123.05.202 COURT Order Dtd. at
024 4 4825/20 |¥A NO. 1 |2024-05-21  PRILT2 Iyo-
24 MOAHNTY : 8)
(Se
WP (C) - WRIT
49372/2 |23.05.202 COURT |Order Dtd. at
024 4 38622/2|[U. KUMAR NO. 1 [2024-05-21 BRANCH |y _
023 -3
51)
BLAPL- (Se
49373/2 123.05.202 3652/20 AMLAN COURT Order Dtd. BAIL-1 at
024 4 24 MOHANTY NO. 1 [2024-05-21 No-
2)
(Se
WP (C) - WRIT
49374/2 123.05.202 COURT |Order Dtd. at
024 . 12520/2 |B. BARIK No. 1 |2024-05-21 BRANCH ||~
024 -2
9)
(Se
WP (C) - WRIT
49375/2 |23.05.202 COURT |Order Dtd. at
024 . 12512/2 N. SAHOO wo. 1 |l2024-05-21 BRANCH |o -
024 -2
9)
(Se
WP (C) - WRIT
49376/2 |123.05.202 COURT Order Dtd. at
024 4 41524/2 |a DAS NO. 1 [2024-05-21 BRANCH | _
021 -2
6)
_ (Se
49377/2 (23.05.202 2§2§320 A K COURT |Order Dtd. at
024 4 4 MISHRA NO. 1 [2024-05-21 No-
6)
(Se
WP (C) - WRIT
49378/2 |123.05.202 COURT Order Dtd. at
024 . 12494/2 |B C PANDA No. 1 |2024-05-20 BRANCH ||~
024 -1
30)
(Se
WP (C) - WRIT
49379/2 (23.05.202 COURT Order Dtd. at
024 4 13249/2 IS DAS NO. 1 [2024-05-21 BRANCH o
024 -2
45)
(Se
WP (C) - WRIT
49380/2 |23.05.202 COURT |Order Dtd. at
024 . 12558/2 B K SWAIN No. 1 |2o2a-05-21 BRANCH |-~
024 -2
9)
(Se
BLAPL-
49381/2 [23.05.202 4426/20 JYOTIRANJ COURT Order Dtd. at
024 4 o4 AN SAHOO NO. 1 2024-05-21 No-




(Se

WP (C) - WRIT
49382/2 |123.05.202 COURT Order Dtd. at
022 . 12558/2 |I PANDA N0, 1 h0oaios_pi  [BRANCH 2T
024 -2
9)
(Se
BLAPL-
49383/2 |123.05.202 4418/20 JYOTIRANJ COURT Order Dtd. at
024 4 4 AN SAHOO NO. 1 |2024-05-21 No-
9)
WP (C) - WRIT (Se
49384/2 |23.05.202 13225/2 DEBASISH COURT |Order Dtd. BRANCH at
024 4 SAMAL NO. 1 2024-05-21 No-
024 -2
45)
(Se
BLAPL-
49385/2 |123.05.202 COURT Order Dtd. at
024 4 1204720 M R SAHOO NO. 1 |2024-05-21 No-
24
45)
(Se
WP (C) - WRIT
49386/2 [23.05.202 COURT |Order Dtd. at
024 4 12989/2 N K ROUT NO. 1 |2024-05-21  PRANCH |y
024 -7
10)
(Se
WP (C) - WRIT
49387/2 123.05.202 COURT Order Dtd. at
022 . 12755/2 M SETHI Moo 1 h09aios_p;  |BRANCH 2T
024 -4
38)
WP (C) - WRIT (Se
49388/2 [23.05.202 1,50 R K COURT |Order Dtd. eeanch |3t
024 4 PATTNATK NO. 1 |2024-05-21 No-
024 -7
10)
(Se
WP (C) - WRIT
49389/2 |123.05.202 COURT Order Dtd. at
022 . 12740/2 M SETHI N0 1 |2094-05-9;  [BRANCH "
024 -4
38)
(Se
WP (C) - WRIT
49390/2 |123.05.202 COURT Order Dtd. at
024 4 12974/2 T SWAIN NO. 1 |2024-05-21  |PRANCH |o
024 -7
10)
BLAPL- |SAKTI (Se
49391/2 |23.05.202 4847/20 [PRASAD COURT Order Dtd. at
024 4 NO. 1 |2024-05-21 No-
24 DAS
10)
WP (C) - WRIT (Se
49392/2 |123.05.202 12402/2 PK COURT Order Dtd. BRANCH at
024 4 PATTANATIK NO. 1 |2024-05-21 No-
024 -1
30)
(Se
BLAPL-
49393/2 |123.05.202 COURT Order Dtd. at
024 4 2279/20 [KSHITISH NO. 1 |2024-05-20 No-
24
30)
WP (C) - WRIT (Se
32294/2 23'05'202 13039/2 P DASH ;gURg gggjiogfgi BRANCH |at
024 : (DIVIS |No-




ION 119
BENCH- |)
3)
WP (C) - WRIT (Se
49395/2 |23.05.202 12980/2 K. K. COURT |Order Dtd. BRANCH at
024 4 NATH NO. 1 [2024-05-21 No-
024 -7
10)
(Se
WP (C) - WRIT
49396/2 [23.05.202 COURT Order Dtd. at
024 4 12563/2 |A NANDA NO. 1 12024-05-21 BRANCH No-
024 -2
9)
(Se
WP (C) - WRIT
49397/2 |23.05.202 COURT |Order Dtd. at
024 4 12991/2 |A PANDA NO. 1 12024-05-21 BRANCH No-
024 -7
10)
BLAPI- (Se
49399/2 123.05.202 2738/20 SAMIR COURT |Order Dtd. at
024 4 BARIK NO. 1 [2024-05-20 No-
24
10)
(Se
WP (C) - WRIT
49400/2 |123.05.202 COURT Order Dtd. at
024 . 12458/2 |B C PANDA No. 1 |2024-05-20 BRANCH |~
024 -1
30)
_ (Se
49401/2 23.05.202 Vfggé/g s K COURT |Order Dtd. TQEZECH at
024 4 MAHANTA NO. 1 [2024-05-20 No-
024 -1
30)
(Se
49402/2 (23.05.202 28?2320 J R COURT |Order Dtd. at
024 4 BISWAL NO. 1 [2024-05-21 No-
24
30)
(Se
WP (C) - WRIT
49403/2 [23.05.202 COURT Order Dtd. at
024 . 12539/2 |B SAMAL No. 1 |202a-05-20 BRANCH |o -~
024 -2
9)
_ (Se
49404/2 |23.05.202 ?E?gazo A K COURT |Order Dtd. at
024 4 24 BEHERA NO. 1 [2024-05-21 No-
9)
(Se
WP (C) - WRIT
49405/2 [23.05.202 COURT Order Dtd. at
024 4 12545/2 |A DAS NO. 1 [2024-05-20  [PRANCE g _
024 -2
9)
BLAPL- |AMLAN (Se
49406/2 |23.05.202 4004/20 |SHAKTT COURT |Order Dtd. at
024 4 04 BAUL NO. 1 [2024-05-21 No-
9)
WA— (Se
49407/2 123.05.202 862/202 P.K. COURT Order Dtd. WRIT at
024 4 5 NAYAK NO. 1 [2024-05-20 APPEAL |No-

3)




(Se

49408/2 |23.05.202 ?59((5:2;;2 s. K. COURT |Order Dtd. QE;ECH at
024 4 RATH NO. 1 |2024-05-21 No-
024 -7
10)
(Se
WP (C) - WRIT
49409/2 [23.05.202 COURT Order Dtd. at
024 4 12945/2 |A PANDA NO. 1 12024-05-21 BRANCH |~
024 -7
10)
(Se
WP (C) - WRIT
49410/2 |23.05.202 COURT |Order Dtd. at
024 . 12938/2 |A PANDA Mo, 1 h0oaios_p;  [BRANCH |2°
024 -7
10)
(Se
WP (C) - WRIT
49411/2 [23.05.202 COURT |Order Dtd. at
024 4 13171/2 |A PANDA NO. 1 12024-05-21 BRANCH |~
024 -1
2)
(Se
WP (C) - WRIT
49412/2 |23.05.202 COURT |Order Dtd. at
024 4 13138/2 |n PANDA NO. 1 |2024-05-21  PRANCH |y
024 -1
2)
(Se
BLAPL-
49413/2 |123.05.202 COURT Order Dtd. at
024 4 4463/20 | K PATRA NO. 1 12024-05-21 No-
24
2)
(Se
WP (C) - WRIT
49414/2 |23.05.202 COURT |Order Dtd. at
024 4 12969/2 K C KAR NO. 1 9999-12-31  |PRANCH |y
024 -7
10)
(Se
N MISC.
49415/2 |23.05.202 MACA- Order Dtd. at
024 4 52/2014 |>- SWAIN CHAMBE )04 05-11  [REPEAL o
RS SEC.
1)
CRLMP- N WRIT (Se
49416/2 [23.05.202 |7 "0 13, R. champg 0Fder Dtd. eeanch |3t
024 4 NAYAK 2024-05-21 No-
4 RS -6
24)
CRLA- crIMIN | (€
49417/2 23.05.202 | "7 IS, K. COURT |order Dtd. | - at
024 4 ; BISWAL NO. 17 [2023-11-02 [0 oo 2?—
(Se
BLAPL-
49418/2 |23.05.202 COURT |Order Dtd. at
024 4 5339/20 |1 PANDA NO. 17 |2023-07-24  [PRIE™L |qo-
23
3)
(Se
49419/2 [23.05.202 |2 2200 s K. COURT |Order Dtd. | - . lat
024 4 > SAMAL NO. 17 12024-05-21 No-
3)
49420/2 (23.05.202 ngl(is)s;z M. R. COURT |Order Dtd. gggcﬂ ;ie
024 4 024 BARTK NO. 17 12024-05-21 (DTVIS |No-




TON 120
BENCH- |)
3)
(Se
ABLAPL-
49422/2 |23.05.202 COURT |Order Dtd. at
024 4 4941/20 |T.R. DAS NO. 17 |2021-07-26  [PRIE™2 |yo-
21
16)
BLAPL- |SUSANTA (Se
49423/2 123.05.202 4425/20 [KUMAR COURT Order Dtd. at
024 4 4 — NO. 17 12024-05-21 No-
16)
_ (Se
49424/2 (23.05.202 2222320 P K COURT |Order Dtd. at
024 4 MOHANTY NO. 17 |2024-05-20 No-
24
16)
WRIT
WP (C) BRANCH ;ie
49425/2 [23.05.202 COURT |Order Dtd. (DIVIS
024 4 32269/2 N K ROUT NO. 17 |2024-05-21  |TON 1;;;9
BENCH- )
3)
BLAPL- |RASHMI (Se
49426/2 123.05.202 COURT Order Dtd. at
024 4 1723/20 RANJAN NO. 17 |2024-05-17 BATL=2 |y -
24 MISHRA : ©
11)
(Se
WP (C) - WRIT
49427/2 |23.05.202 COURT |Order Dtd. at
024 . 12678/2 |A SAHOO Mo, 17 1094i05-p5  |[BRANCH 2%
024 -3
13)
(Se
BLAPI,—
49428/2 |23.05.202 COURT |Order Dtd. at
024 4 3586/20 K K NATH NO. 17 |2024-05-21 No-
24
13)
BLAPL- COURT (Se
49429/2 123.05.202 1300/20 K SAHOO NO. 2 Order Dtd. at
024 4 . 2024-05-14 No-
24 OLD
13)
BLAPL- COURT (Se
49431/2 [23.05.202 Order Dtd. at
1436/20 M R SAHOO NO. 2
024 4 2024-05-21 No-
24 OLD
13)
WRIT
(Se
BRANCH
WP (C) - COURT at
19432/2 [23.05.202 1305070 | g N 5 |order Dtd. (DIVIS |o°
024 4 074 oLh 2024-05-21  |ION g
BENCH- )
3)
BLAPL- COURT (Se
49433/2 123.05.202 -, (GANESH NO. p |Order Dtd. BATL-1 2T
024 4 o4 SAHOO oim 2024-05-15 No-

1)




(Se

49435/2 (23.05.202 2225350 GANESH ;gURg Order Dtd. | . |at
024 4 SAHOO . 2024-05-15 No-
24 OLD
6)
BLAPL- COURT (Se
49436/2 (23.05.202 3954/20 GANESH NO. 2 Order Dtd. at
024 4 SAHOO : 2024-05-23 No-
24 OLD
0)
WP (C) - COURT wriT | 5®
49437/2 123.05.202 12964/2 |S K RATH NO. 2 Order Dtd. BRANCH at
024 4 2024-05-21 No-
024 OLD —7
10)
WRIT
(Se
BRANCH
49438/2 [23.05.202 ?g;g;/z R.CH. FOOR7 lorder ptd.  |(p1vis 2%
024 4 o ROUT o 2024-05-21  |TON e
BENCH- )
3)
(Se
49440/2 [23.05.202 5.0 lcanEsH co %7 Jorder prd. e
024 4 o SAHOO s 2024-05-21 e
)
WRIT
(Se
BRANCH
49441/2 (23.05.202 ")~ COURT |5 der Dtd. (DIVIS |2F
12966/2 N.K. ROUT NO. 2 No-
024 4 o s 2024-05-21  |ION e
BENCH- )
3)
WP (C) - COURT WRIT (Se
49442/2 (23.05.202 10 =07 s, K. co % lorder prd. IR o lat
024 4 RATH : 2024-05-21 No-
024 OLD _7
10)
WRIT
(Se
BRANCH
4944472 |23.05.202 "E(C)- COURT |y der Dtd. | (DIVIS |20
12953/2 IN.K. ROUT NO. 2 No-
024 4 o s 2024-05-21  |TON .
BENCH- )
3)
(Se
49445/2 [23.05.202 ELAPD” [BIJAY COURT |5 der Dtd. at
s p 3674/20 [KUMAR No. 2 [orfer DO No-
24 DALET OLD 117
)
WRIT
(Se
BRANCH
49447/2 23.05.202 WP ()~ COURT |5 Ger Dtd. | (DIVIS [2F
12936/2 |N.K. ROUT NO. 2 No-
024 4 o o 2024-05-21  |ION e
BENCH- )
3)
49448/2 [23.05.202 [BLAPL- |SUBAS COURT |order Dtd. (Se
024 4 3161/20 |SAMAL NO. 2 |2024-04-10 at




24 OLD No-
117
)
WP (C) - COURT WRIT (Se
49450/2 |123.05.202 12984/2 |A SAHOO NO. 2 Order Dtd. BRANCH at
024 4 2024-05-21 No-
024 OLD -7
10)
WP (C) - COURT WRIT (Se
49451/2 [23.05.202 12690/2 |K. PARIDA NO. 2 Order Dtd. BRANCH at
024 4 2024-05-21 No-
024 OLD -3
13)
BLAPL- COURT (Se
49452/2 123.05.202 3158/20 |J P KAR NO. 2 Order Dtd. BATL-1 at
024 4 2024-05-17 No-
24 OLD
1)
WP (C) - COURT WRIT (Se
49453/2 123.05.202 12688/2 |A. SAHOO NO. 2 Order Dtd. BRANCH at
024 4 2024-05-21 No-
024 OLD -3
13)
WP (C) - COURT WRIT (Se
49454/2 |23.05.202 |/ 5., , |AUROBINDA N0 5 |order Dtd. raNcH |3t
024 4 SAHOO . 2024-05-21 No-
024 OLD -4
38)
WP (C) - COURT WRIT (Se
49456/2 [23.05.202 1570 5 |2 sanoo N0 o |order Dtd. eeanch |3t
024 4 2024-05-21 No-
024 OLD -7
10)
WP (C)- |DR.PURUSO COURT WRIT (Se
32257/2 z3’05’202 12729/2 |TTAM NO. 2 gggjiogfgi BRANCH EE_
024 CHULT OLD -4
38)
WP (C) - COURT WRIT (Se
49459/2 123.05.202 |10 <00 | Laniia N0 o |order Dtd. eeanch |3t
024 4 2024-05-21 No-
024 OLD -3
13)
WP (C) - COURT WRIT (Se
32260/2 j3'05'202 13173/2 |A PANDA NO. 2 gggjfogfgi BRANCH ;2_
024 OLD -1
2)
WP (C) - WRIT (Se
49462/2 [23.05.202 |1, >0, [BIKRAM COURT |Order Dtd. eeanch |3t
024 4 SAMAT NO. 1 19999-12-31 No-
024 -5
47)
(Se
WP (C) - WRIT
49463/2 |23.05.202 COURT |Order Dtd. at
024 4 12533/2 |n DAS NO. 1 |2024-05-20  |[PRANCE o
024 -2
9)
(Se
WP (C) - WRIT
49464/2 |23.05.202 COURT |Order Dtd. at
024 1 32270/2 5. SRMAL NO. 1 [9999-12-31  [PRANCH Ino-

47)




WRIT

WE (C) - BRANCH ;ie
49466/2 |23.05.202 COURT |Order Dtd. (DIVIS B
024 4 32129/2 N.K. ROUT NO. 1 |2024-05-21  |1ON Tgo
BENCH- )
3)
WRIT
WE (C) - BRANCH ;ie
49467/2 |23.05.202 COURT |Order Dtd. (DIVIS B
024 4 33142/2 N.K. ROUT NO. 1 |2024-05-21  |1ON Tgo
BENCH- )
3)
ABLAPL- (Se
49473/2 123.05.202 2670/20 BALARAM COURT Order Dtd. BATL-1 at
024 4 SINGH NO. 2 12024-05-15 No-
23
2)
MACA- MISC (Se
49482/2 [23.05.202 COURT |Order Dtd. © lat
024 . 423/202 K. SAHOO Yo, 2 |osacos-1s  |APPEAL 2%
3 SEC.
)
(Se
BLAPI-
49486/2 (23.05.202 COURT Order Dtd. at
024 1 2085/20 MR SAHOO NO. 17 |2024-05-21 No-
24
7)
(Se
49488/2 (23.05.202 22?5320 PK COURT |Order Dtd. at
024 4 ” MOHANTY NO. 17 12024-05-21 No-
)
_ (Se
49489/2 |23.05.202 2853520  NATR COURT |Order Dtd. at
024 4 NO. 17 12024-05-20 No-
24
7)
(Se
49490/2 |23.05.202 ?gégé/z D. K. COURT |Order Dtd. g§£ECH at
024 4 MOHANTY NO. 1 12024-06-20 No-
024 -8
43)
WRIT
BRANCH ;ie
49491/2 |23.05.202 [WPCRL- |L. D. COURT |Order Dtd. (DIVIS [~
024 4 42/2024 |SAHOO NO. 1 9999-12-31  |TON o1
BENCH- ||
1)
(Se
ABLAPL-
49492/2 |23.05.202 COURT |Order Dtd. at
024 4 8286/20 B SINGH NO. 2 12024-03-05 BAIL-1 No-
23
1)
(Se
ABLAPL-
49493/2 |23.05.202 COURT |Order Dtd. at
024 . 15387/2 |c M JATI N6, 2 2028039y  [BAIL-1 -
023
2)
49495/2 [23.05.202 [wp(c)- [pD. K. COURT |Order Dtd.  |WRIT (Se
024 4 11547/2 MOHANTY NO. 1 |2024-06-20 |BRANCH |at




126 [49510/2 [23.

024 6 No-
16)
WP (C) - WRIT (Se
24 149496/2 |123.05.202 13160/2 M. R. c COURT |Order Dtd. BRANCH at
8 |024 4 SAHOO : NO. 1 |9999-12-31 No-
024 -1
2)
(Se
24 149497/2 (23.05.202 ?5221/2 M. R. . COURT |Order Dtd. g?igcﬂ at
9 |024 4 PADHT : NO. 1 |2024-06-20 No-
024 -1
30)
25 (49498/2 [23.05.202 WE(C)~ COURT |Order Dtd WRIT ;ie
7 lo2a . 12949/2 R R DAS  [C.0. |- [CC JTC- |BRANCH |°-
024 7
10)
(Se
WP (C) - WRIT
25 149499/2 (23.05.202 COURT |Order Dtd. at
= 924 . 12897/2 [K. PARIDA [C.0. |- [DE0CF 7O |BRANCH |-
024 -5
20)
(Se
WP (C) - WRIT
25 149500/2 |23.05.202 COURT |Order Dtd. at
> 024 4 12977/2 |S SAMAL C. NO. 1 2024-05-21 BRANCH No-
024 -7
10)
(Se
WP (C) - WRIT
25 149501/2 |23.05.202 COURT |Order Dtd. at
3 o2z . 12923/2 |s SAMAL  [C. vo. 1 |2094-05-9;  [BRANCH |-
024 -7
10)
WP (C) - WRIT (Se
25 149502/2 [23.05.202 [ 5 ° p. K. . COURT |Order Dtd. ‘=0 . lat
4 024 4 MOHANTY . NO. 1 2024-05-08 No-
23 -1
4)
_ (Se
25 49504/2 23.05.202 gﬁégizo D. K. - COURT |Order Dtd. giiﬁcn at
5 024 4 MOHANTY : NO. 1 |2024-05-08 No-
23 -2
8)
(Se
25 49506/2 [23.05.202 Zﬁég}zo D. K. . COURT |Order Dtd. QE;ECH at
6 024 4 MOHANTY . NO. 1 2024-05-08 No-
23 -2
8)
_ (Se
25 149507/2 |23.05.202 ?§;22/2 G. . COURT |Order Dtd. giiﬁcn at
7 024 4 SUNDARA : NO. 1 |5000-01-01 No-
023 4
17)
(Se
25 49508/2 23.05.202 Zgigizo G. . COURT |Order Dtd. giiECH at
8 |024 4 SUNDARA : NO. 1 |2024-05-08 No-
23 -2
9)
(Se
25 149509/2 [23.05.202 ?géi;/Z G. . COURT |Order Dtd. giigcﬂ at
9 |024 4 SUNDARA : NO. 1 |2024-05-08 No-
023 4
17)
05.202 [WP(C)- |[G. |C.0. |COURT |Order Dtd.  [WRIT |(Se




1024

4 10950/2 |SUNDARA NO. 1 |2024-05-08  |BRANCH |at
023 -4 No-
17)
(Se
49511/2 [23.05.202 ?gégi/z G. COURT |order Dtd. EE;ECH at
024 4 SUNDARA NO. 1 |2024-05-08 No-
023 4
17)
(Se
49512/2 |23.05.202 ?g;g;/z G. COURT |Order Dtd. g?igcﬂ at
024 4 SUNDARA NO. 1 |2024-05-08 No-
023 4
17)
(Se
49513/2 [23.05.202 ?gég;/2 G. COURT |order Dtd. g?igcﬂ at
024 4 SUNDARA NO. 1 |2024-05-08 No-
023 4
17)
_ (Se
49514/2 (23.05.202 ?5;22/2 G. COURT |Order Dtd. giiﬁcn at
024 4 SUNDARA NO. 1 |2024-05-08 No-
023 4
17)
(Se
CONTC-
49515/2 [23.05.202 [ 00270 A, K. COURT |Order Dtd. |CONTEM |at
024 4 13 BEHERA NO. 1 2024-05-21 PT No-
3)
(Se
CONTC-
49516/2 |23.05.202 COURT |Order Dtd. at
024 4 1312/20 |J K NAYAK NO. 1 |2024-05-21 No-
11
3)
CHIEF (Se
49517/2 |23.05.202 g?ﬂi?zo s. JUSTIC |order Dtd. at
024 4 24 MOHARANA E'S 2024-07-09 No-
COURT 3)
WA— CHIEF (Se
49518/2 [23.05.202 JUSTIC |Order Dtd. at
024 4 ;145/20 M DAS E'S 2024-07-03 No-
COURT 3)
. CHIEF (se
49519/2 123.05.202 JUSTIC |Order Dtd. at
024 4 2143/20 M DAS E'S 2024-07-03 No-
COURT 3)
i CHIEF (se
49520/2 (23.05.202 JUSTIC |Order Dtd. at
024 4 2142/20 M DAS E'S 2024-07-03 No-
COURT 3)
. CHIEF (se
49521/2 |23.05.202 JUSTIC |Order Dtd. at
024 4 2241/20 M DAS E'S 2024-07-03 No-
COURT 3)
. CHIEF (se
49522/2 (23.05.202 JUSTIC |Order Dtd. |WRIT |at
024 4 259/202 T SWAIN E'S 2024-05-21  |APPEAL |No-
COURT 4)




WRIT

WE (C) - CHIEF BRANCH (ie
49523/2 [23.05.202 1, 50" R K JUSTIC (Order Dtd.  [(DIVIS |o°_
024 4 004 MOHABHOT E'S 2024-05-21  |ION 134
COURT BENCH-
2) )
. CHIEF ;ie
49524/2 |23.05.202 JUSTIC |order Dtd.
024 4 ;207/20 M DAS E'S 2024-07-03 Ti4
COURT )
- CHIEF ;ie
49525/2 |23.05.202 JUSTIC |Order Dtd.
024 4 éi89/20 M DAS E'S 2024-07-03 Ti;
COURT )
. CHIEF ;ie
49526/2 |23.05.202 JUSTIC |Order Dtd.
024 4 §i17/20 J K KAR E'S 2024-07-03 Ti;
COURT )
. CHIEF ;ie
49527/2 (23.05.202 |2 A, JUSTIC |order Dtd. e
024 4 24 SUNDARAY E'S 2024-07-03 114
COURT )
(Se
CHIEF
CONTC- at
49528/2 |23.05.202 JUSTIC |order Dtd.
024 4 2260/20 C.KASTURI E'S 2024-05-21 I]\_]i4
COURT )
— CHIEF (Se
49529/2 123.05.202 ;70070 s, K. JUSTIC |Order Dtd.  |CONTEM lat
024 4 24 MOHANTY E'S 2024-05-21 PT No-
COURT 9)
CONTC— CHIEF (Se
49530/2 (23.05.202 g oo D. JUSTIC |Order Dtd.  |CONTEM |at
024 4 o GOCHHAYAT E'S 2024-05-21  |PT No-
COURT 7)
— CHIEF (Se
49531/2 (23.05.202 g oo s, JUSTIC |Order Dtd.  |CONTEM lat
024 4 23 MOHAPATRA E'S 2024-05-21 PT No-
COURT 7)
CONTC— CHIEF (Se
49532/2 [23.05.202 g 000 1S, JUSTIC |Order Dtd.  |CONTEM |at
024 4 23 MOHAPATRA E'S 2024-05-21 PT No-
COURT 9)
WRIT (Se
CHIEF
49533/2 [23.05.202 17157 s, k. JUSTIC |order Dtd. ?g?ggg o
024 4 2 PATT E'S 2024-07-02 on 133
COURT

BENCH-




129 [49545/2 [23.

| | | | 2) |
WRIT se
WE (C) - CHIEF BRANCH |7
28 |49534/2 23.05.202 1 525 |S. K. . JUSTIC (Order Dtd.  [(DIVIS |o°_
4 024 4 004 BISWAL : E'S 2024-08-06  |ION 135
COURT BENCH-
2) )
WRIT se
WP (C) - CHIEF BRANCH | °°
28 149535/2 |123.05.202 JUSTIC |Order Dtd. (DIVIS
5 |024 4 35238/2 S. BISWAL IC. E'S 2024-05-17  |1ON Ti3
COURT BENCH-
2)
WP (C) - CEIEE ;ie
28 [49536/2 (23.05.202 JUSTIC |Order Dtd.
= lo2a . 273/201 S K SAMIM C. Cre 0160105 Tig
COURT )
cMP- WRIT (Se
28 149537/2 |23.05.202 COURT Order Dtd. at
2 lo2a . 514/202 |G. SAHOO |C. Mo, 20 12094-05-0;  |[BRANCH |2°
4 -3
14)
ABLAPL- |JYOTT (Se
28 (49538/2 (23.05.202 COURT |Order Dtd. at
5 loss . 3058/20 RANJAN C. v 2 |209a-05-9;  [BAIL-2 |-
24 SAHOO : o)
ABLAPL- (Se
28 |49539/2 (23.05.202 | " IBIJAY COURT |Order Dtd. | .. . |at
9 |024 4 o KUMAR DAS NO. 2 12024-05-21 No-
3)
ABLAPL- |JYOTT (Se
29 149540/2 [23.05.202 (S 0o o . COURT |Order Dtd. at
0 |024 4 ” SAHOO NO. 2 12024-05-21 2?—
ABLAPL- (Se
29 149541/2 [23.05.202 ., SARAT . COURT |Order Dtd. at
1 024 4 DASH : NO. 2 12024-07-05 No-
24
3)
ABLAPL- |SUSHREE (Se
29 (49542/2 23.05.202 COURT |Order Dtd. at
2 024 4 5042/20 |SANGITA  |C. NO. 2 12024-05-21 No-
24 PASAYAT : 5
ABLAPL- |SANJIB (Se
29 149543/2 |123.05.202 COURT |Order Dtd. at
5 losz . 5040/20 |KUMAR C. N 2 |209a-0s-9;  [BAIL-2 2"
24 BHANJADEO : o)
ABLAPIL- (Se
29 149544/2 (23.05.202 | S0 0 A. K. . COURT |Order Dtd. at
4 024 4 > BEHERA : NO. 2 |2024-05-21 No-
9)
05.202 |ABLAPL- [A. (C.0. |COURT |Order Dtd. |(se




1024

4 5031/20 MOHANTY NO. 2 2024-07-05 at
24 No-
9)
ABLAPL- (Se
49546/2 |23.05.202 [ " [BISWARANJ COURT |Order Dtd. at
024 4 ” AN DALAT NO. 2 |2024-07-03 No-
9)
WP (C) - Judgement WRIT (Se
32247/2 23.05.202 16976/ ;.K.BEHER ;gURg e enas  lananca ZE—
023 . 04-19 -3
14)
ABLAPL- (Se
49548/2 |23.05.202 [ " ' [BISWARANJ COURT |Order Dtd. | . . fat
024 4 > AN DALAT NO. 2 |2024-07-03 No-
4)
ABLAPL- (Se
49549/2 [23.05.202 g ', |SARAT COURT |Order Dtd. at
024 4 DASH NO. 2 12024-05-21 No-
24
4)
ABLAPL- (Se
49550/2 [23.05.202 [ ')~ ISRINIBASH COURT |Order Dtd. at
024 4 ” MOHANTY NO. 2 12024-05-21 No-
4)
WP (C) - Judgement WRIT (Se
49551/2 123.05.202 |01 155 /5 |v.R.DHAL COURT | 4. 2024-  |BraNcH o€
024 4 NO. 2 No-
023 04-19 -6
25)
ABLAPL- MANOJ (Se
49552/2 123.05.202 5012/20 |KUMAR COURT Order Dtd. at
024 4 NO. 2 |2024-05-21 No-
24 PANT
25)
ABLAPL- (Se
49553/2 123.05.202 5011/20 SARAT COURT Order Dtd. at
024 4 DASH NO. 2 |2024-05-21 No-
24
25)
ABLAPL- (Se
49554/2 |23.05.202 ;5o o |SARAT COURT |Order Dtd. at
024 4 DASH NO. 2 |2024-05-21 No-
24
25)
ABLAPL- (Se
49555/2 123.05.202 5003/20 JADUNATH COURT Order Dtd. at
024 4 PRADHAN NO. 2 12024-05-21 No-
24
25)
ABLAPL- (Se
49556/2 |23.05.202 5000/20 SARAT COURT |Order Dtd. at
024 4 DASH NO. 2 |2024-05-21 No-
24
25)
ABLAPL- (Se
49557/2 123.05.202 4540/20 JADUNATH COURT Order Dtd. at
024 4 o4 PRADHAN NO. 2 2024-05-09 No-

25)




(Se

19558/2 [23.05.202 FoLAPLY IDIDLIE COURT |Order Dtd. at
024 4 4956/20 |KUMAR NO. 2 [2024-05-20  [PATETD fyo-
24 MALLICK : 5
ABLAPL- |HRUDANAND (Se
49559/2 |23.05.202 COURT |Order Dtd. at
024 4 4981720 1A NO. 2 2024-05-20  PPITETZ oo
24 MOHAPATRA : 7
CRLMC- crIMIN |'5©
49560/2 (23.05.202 4795/20 |S-S-PATTN COURT |Order Dtd. Al at
024 4 ATK NO. 15 [2024-05-20 No-
23 MIsC  |3)
ABLAPL- (5e
49561/2 [23.05.202 3,0 >0 A. K. COURT |Order Dtd. at
024 4 o4 BEHERA NO. 2 |2024-04-22 No-
3)
ABLAPL- (5e
49562/2 [23.05.202 g /2" |JADUNATH COURT |Order Dtd. at
024 4 ” PRADHAN NO. 2 [2024-05-21 No-
3)
ABLAPL- (5e
49563/2 [23.05.202 /"~ |JADUNATH COURT |Order Dtd. at
024 4 ” PRADHAN NO. 2 [2024-05-21 No-
3)
ABLAPL- |JYOTT (Se
49564/2 |23.05.202 COURT |Order Dtd. at
024 1 5052/20 |RANJAN NO. 2 |2024-05-21 No-
24 NAYAK : 5
(Se
49565/2 |23.05.202 CRLMA- COURT |Order Dtd. at
024 4 75/2024 |2 STNGH NO. 2 2024-05-21  PATETL iyo-
5)
ABLAPL- (Se
49566/2 |23.05.202 ;2,5 |SARAT COURT |Order Dtd. | ..  |at
024 4 DASH NO. 2 [2024-05-21 No-
24
8)
ABLAPL- (5e
49567/2 [23.05.202 3,2 |SRINIBASH COURT |Order Dtd. | . . lat
024 4 o MOHANTY NO. 2 [2024-05-20 No-
2)
CRLMC- crimin |(5¢
49568/2 (23.05.202 |5 00 L COURT |Order Dtd. |- at
024 4 NO. 2 [2024-05-20 No-
23 MISC
4)
ABLAPL- (Se
49569/2 |23.05.202 /"~ |SARADA COURT |Order Dtd. at
024 4 ” NAYAK NO. 2 [2024-05-21 No-
4)
49570/2 [23.05.202 (57070 |CHRABT COURT |order ptd. | ... |{5¢
024 4 > RANA NO. 2 [2024-04-10 e




[ 7)
ABLAPL- (5e
32 [49571/2 [23.05.202 [y D. K. COURT |Order Dtd. | ... |at
1 |024 4 ” NATK NO. 2 12024-05-13 No-
8)
N WP (C) - COURT wriT | 5©
32 |49572/2 |23.05.202 12710/2 |SC MEKAP NO. 2 Order Dtd. BRANCH at
2 024 4 2024-05-20 No-
024 OLD -4
38)
o _ |savanTa (se
32 149573/2 [23.05.202 Vfifgé/z KUMAR ;gURg Order Dtd. EEiECH at
3 024 4 024 KHANDAYAT oip 2024-05-21 |~ No-
RAY 2)
N ABLAPIL- COURT (Se
32 149574/2 (23.05.202 3546/20 |J. BEHERA NO. 2 Order Dtd. at
4 024 4 : . 2024-05-14 No-
24 OLD
2)
N ABLAPL- KEDAR (Se
32 [49575/2 (23.05.202 (370100 | COURT |Order Dtd. at
5 1024 4 o AHD NO. 2 12024-04-10 No-
2)
N WP (C) - wrrr | \5©
32 [49576/2 [23.05.202 1 o) M R COURT |Order Dtd. |- . lat
6 |024 4 ROUTRAY NO. 2 |2024-05-21 No-
024 -3
13)
N ABLAPL- (Se
32 49577/2 (23.05.202 37,100 A. K. COURT |Order Dtd. at
7 024 4 MOHANTY NO. 2 12024-04-10 No-
24
13)
N WP (C) - WRIT (Se
32 [49578/2 [23.05.202 1 ocn ) M R COURT |Order Dtd. [fo- . lat
8 |024 4 ROUTRAY NO. 2 12024-05-20 No-
024 -3
13)
N ABLAPL- |JYOTT (Se
32 [49579/2 [23.05.202 [0 /00 oo ni o COURT |Order Dtd. at
9 |024 4 NO. 2 |2024-05-21 No-
24 KAR
13)
N WP (C) - WRIT (Se
33 [49580/2 [23.05.202 1 oor” M R COURT |Order Dtd. [fo- . lat
0 |024 4 ROUTRAY NO. 2 12024-05-20 No-
024 -3
13)
N ABLAPL- |JYOTTI (Se
33 [49581/2 [23.05.202 [0l o0 oo o COURT |Order Dtd. | .. |at
1 |024 4 NO. 2 12024-05-21 No-
24 KAR
8)
N WP (C) - WRIT (Se
33 149582/2 |23.05.202 12713/2 M R COURT |Order Dtd. BRANCH at
2 024 4 ROUTRAY NO. 2 12024-05-20 No-
024 -4
38)
33 [49583/2 [23.05.202 [ABLAPL- M. R. COURT |Order Dtd. (Se
3 1024 4 5050/20 |SAHOO NO. 2 12024-05-21 at




134 [49596/2 [23.

24 No-
38)
ABLAPIL- (Se
33 149584/2 |23.05.202 5049/20 S. K. c COURT |Order Dtd. at
4 (024 4 SAHOO . NO. 2 |2024-05-21 No-
24
38)
ABLAPL- (Se
33 [49585/2 [23.05.202 (o070 M. R. . COURT |Order Dtd. -
5 1024 4 > SAHOO : NO. 2 12024-05-21 No-
4)
ABLAPIL- (Se
33 149586/2 |23.05.202 5045/20 M. R. c COURT |Order Dtd. at
6 1024 4 ” SAHOO . NO. 2 |2024-05-21 No-
4)
ABLAPIL- (Se
33 149587/2 (23.05.202 5043/20 M. R. c COURT Order Dtd. at
7 lo24 4 ” SAHOO : NO. 2 12024-05-21 No-
4)
ABLAPIL- (Se
33 [49588/2 [23.05.202 [, IRANJAN . COURT |Order Dtd. sari_1 |2t
8 1024 4 DAS . NO. 2 12024-07-05 No-
24
4)
ABLAPIL- (Se
33 [49589/2 [23.05.202 [ 7"~ |JAYADEBA |, COURT |Order Dtd. at
9 |024 4 >4 BEHERA . NO. 2 |2024-05-21 No-
4)
(Se
ABLAPIL-
34 149590/2 [23.05.202 COURT |Order Dtd. at
5 loaa . 5036/20 [D. C. DEY [C. N, 2 osacor-os  [BAIL-L 2T
24
4)
ABLAPL- |[PABITRA (Se
34 149591/2 [23.05.202 COURT |Order Dtd. at
1 1024 4 5035/20 |KUMAR C- NO. 2 |2024-05-21 No-
24 MOHANTY : 5
ABLAPL- |ASHOK (Se
34 149592/2 (23.05.202 5034/20 |KUMAR c COURT Order Dtd. at
2 024 4 > AR NO. 2 |2024-07-09 TT—
_ (Se
34 [49593/2 [23.05.202 ??gﬁf;o s sy o COURT |Order Dtd. at
3 024 4 : : NO. 2 12024-05-21 No-
24
4)
(Se
WP (C) - WRIT
34 149594/2 |23.05.202 COURT |Order Dtd. at
1 o2z . 1333/20 K K NATH |C. Mo, 2 |>09ai0s-13  |BRANCH |2°
17 -7
5)
ABLAPL- (Se
34 [49595/2 [23.05.202 (o 0"~ [S. K. . COURT |Order Dtd. at
5 |024 4 > ACHARYA : NO. 2 |2024-07-10 No-
5)
05.202 WP (C)- |BRAJA |C.0. |COURT |Order Dtd.  [WRIT |(Se




1024

4 12292/2 |[kTSHOR NO. 2 |2024-05-20  |BRANCH |at
024 PANDA -7 No-
18)
WP (C) - WRIT (Se
49597/2 |23.05.202 12065/2 D. K. COURT |Order Dtd. BRANCH at
024 4 NAYAK NO. 16 [2023-10-09 No-
020 -5
22)
WP (C)- |BRAJA S
49598/2 [23.05.202 COURT |Order Dtd. at
024 4 12695/2 [ KISHOR NO. 16 12024-05-20 BRANCH No-
024 PANDA : -3
13)
(Se
49599/2 (23.05.202 ?ﬁgéigo A. K. COURT |Order Dtd. at
024 4 MOHANTY NO. 16 [2024-05-21 No-
24
13)
WP (C)- |BRAJA S
49600/2 |23.05.202 COURT |Order Dtd. at
024 . 12297/2 |KISHOR vo. 16 bo2a—os-go  [BRANCH [2°
024 PANDA : -7
18)
(Se
49601/2 [23.05.202 ?ﬁg??go . NAYAK COURT |Order Dtd. at
024 4 : NO. 2 |2024-07-10 No-
24
18)
_ (Se
49602/2 (23.05.202 ggéiizo SARAT COURT |Order Dtd. giiﬁcn at
024 4 DASH NO. 2 |2024-05-21 No-
14 -8
29)
CRLMC- crimIN | '5©
49603/2 [23.05.202 |/ g2 " o |B.N. SATAP COURT |Order Dtd. | at
024 4 ” ATHY NO. 2 [2024-05-21 |’ S?—
ABLAPL- |PABITRA (5e
49604/2 [23.05.202 COURT |Order Dtd. at
024 4 5023/20 |KUMAR NO. 2 |2024-05-21 No-
24 MOHANTY : 7
MACA- MISC (Se
49605/2 [23.05.202 5557 |BISWAJIT COURT |Order Dtd. | >--  |at
024 4 MOHANTY NO. 2 |2024-05-21 No-
3 SEC.
4)
ABLAPL- PABITRA (Se
49606/2 [23.05.202 COURT |Order Dtd. at
024 4 5022/20 |KUMAR NO. 2 |2024-05-21  [PRTPT2 |yo-
24 MOHANTY : 7
(Se
CRLMC-
49607/2 |23.05.202 COURT |Order Dtd. at
024 4 1790/20 |T.K.SWAIN NO. 2 |2024-05-21 No-
24
7)
MACA- mrsc. | ‘5@
49608/2 [23.05.202 COURT |Order Dtd. © lat
024 4 257/202 M K PATI NO. 2 |2024-05-21 SgiEAL No-

7)




(Se

49609/2 |23.05.202 ?ﬁg?iga ﬁigﬁiN COURT |Order Dtd. at
024 4 I A0 NO. 2 |2024-07-09 gf—
ABLAPL- |JYOTI (Se
49610/2 [23.05.202 [0 o0 oo COURT |Order Dtd. | . . lat
024 4 NO. 2 |2024-05-21 No-
24 KAR
4)
(Se
MACA- MISC.
49612/2 |23.05.202 COURT |Order Dtd. at
024 . 712/202 |S K SAHOO w0 2 bosaioso.  |mePEAL 2T
3 SEC.
4)
CRLMC- crimin |(5¢
49613/2 [23.05.202 ;o 00 oo oo COURT |Order Dtd. .= at
024 4 NO. 2 |2024-05-21 No-
23 MTSC
3)
ABLAPL- (Se
49614/2 [23.05.202 |0 [SAMIR COURT |Order Dtd. at
024 4 BARIK NO. 2 |2024-07-09 No-
24
3)
_ (Se
49615/2 |23.05.202 ?gigé/z R K COURT |Order Dtd. giiECH at
024 4 DEHURY NO. 6 |2024-05-17 No-
023 )
50)
(Se
49617/2 |23.05.202 ??i??go R. B. COURT |Order Dtd. at
024 4 MTSHRA NO. 2 |2024-07-09 No-
24
50)
BLAPL- [SANJTB (Se
49618/2 |23.05.202 COURT |Order Dtd. at
024 4 14437/2 |KUMAR NO. 2 |2024-05-21  [PRIP™2 |yo-
023 BHANJADEO : o)
(Se
ABLAPL-
49619/2 [23.05.202 COURT |Order Dtd. at
020 . 5016/20 |ANANT DAS vo 5 lobonioecos  [pATL-2 [2°
24
9)
ABLAPL- |PRAKASH (Se
49620/2 [23.05.202 [ /o0 o COURT |Order Dtd. at
024 4 > JENA NO. 2 |2024-05-21 No-
9)
(Se
BLAPL-
49621/2 [23.05.202 COURT |Order Dtd. at
024 4 10059/2 A S POUL NO. 2 |2024-05-21  [PBRIE™2 |yo-
022
7)
(Se
49623/2 |23.05.202 ?ﬁg?fgo M. K. COURT |Order Dtd. at
024 4 SWATN NO. 2 |2024-07-05 No-
24
7)
49624/2 [23.05.202 o700 K. C. COURT |order ptd. | ... |{5¢
024 4 o LENKA NO. 2 |2024-05-21 e




B | 4)
(Se
TRP (C) -
37 149625/2 [23.05.202 COURT |Order Dtd. at
2 024 4 §98/202 H S DEO NO. 3 [2024-05-21  [19-C Iyo-
6)
N ABLAPL- ASHOK (Se
37 149626/2 |23.05.202 5001/20 [KUMAR COURT |Order Dtd. at
3 024 4 > AR NO. 3 12024-05-21 g?—
N ABLAPL- |JYOTT (Se
37 149627/2 |23.05.202 4999/20 |PRAKASH COURT |Order Dtd. at
4 024 4 NO. 3 12024-05-21 No-
24 KAR
6)
[ B (Se
37 49628/2 [23.05.202 Zzg’gzﬁgo R COURT |Order Dtd. at
5 1024 4 : NO. 3 12024-05-21 No-
24
6)
N ABLAPIL- (Se
37 [49629/2 [23.05.202 [ 270 IS K COURT |order Dtd. | .. . fat
6 |024 4 BISWAL NO. 11 |2024-05-21 No-
023
3)
N CRLMC- crimin | (5¢
37 [49631/2 [23.05.202 Z, 0, [BIKRAM COURT |Order Dtd. | at
7 1024 4 BEHERA NO. 15 2024-05-21 No-
23 MISC |3
N CRLMC- criMIn | (€
37 [49633/2 [23.05.202 [Z00 0 L an COURT |order Dtd. | - at
8 |024 4 NO. 15 |2024-05-21 No-
24 MISC |
N CRLMC- crIMIN | (€
37 149635/2 (23.05.202 5299/20 |S ROUT COURT Order Dtd. AL at
9 |024 4 NO. 15 2024-05-21 No-
23 MISC
5)
N WP (C) - WRIT (Se
38 [49636/2 [23.05.202 |g; 20 0 M.R. COURT |Order Dtd.  |1o . . |at
0 |024 4 SAHOO NO. 15 12024-05-20 No-
23 -1
31)
N CRLMC- crIMIN | (€
38 149637/2 (23.05.202 2005/20 CHHABI COURT Order Dtd. AL at
1 1024 4 RANA NO. 15 12024-05-21 No-
24 MISC |}
[ (Se
CRLMC-
38 149638/2 [23.05.202 COURT |Order Dtd. at
2 (024 4 1999/20 | T NAYAK NO. 15 [2024-05-21 No-
24
1)
N CRLMC- crIMIN | (€
38 149639/2 |23.05.202 1982/20 A K ROUL COURT |Order Dtd. AL at
3 024 4 NO. 15 2024-08-21 No-
24 MISC
5)
38 [49640/2 [23.05.202 [cRLMC- M. R. COURT |Order Dtd. CRIMIN |(Se
4 024 4 1856/20 |SAHOO NO. 15 12024-05-20  |AL at




139 [49653/2 [23.

24 MISC  |No-
7)
CRLMC- crIMIN | (€
38 149641/2 |23.05.202 1953/20 BALARAM c COURT |Order Dtd. Al at
5 |024 4 STNGH . NO. 15 |2024-07-16 No-
24 MISC
5)
WP (C) - COURT WRIT (Se
38 |49642/2 (23.05.202 13262/2 |K.. DAS c. NO. 2 Order Dtd. BRANCH at
6 024 4 9999-12-31 No-
024 OLD -2
45)
CRLMC- COURT crIMIN | (€
38 149643/2 (23.05.202 1857/20 S. K. c NO. 2 Order Dtd. AL at
7 024 4 o4 BISWAL OLD 2024-05-20 MISC I;])O—
CRLMC- crIMIN | (€
38 149644/2 (23.05.202 7727202 M K c COURT Order Dtd. AL at
8 024 4 MALLICK . NO. 3 2022-06-30 No-
5 MISC
6)
CRLMC- criMIn | (€
38 149645/2 (23.05.202 555/202 R. K. c COURT Order Dtd. AL at
9 024 4 MALLICK . NO. 3 12024-05-20 No-
1 MISC
5)
CRLMC- crIMIN | (€
39 149646/2 (23.05.202 4892/20 |n DAS c COURT Order Dtd. AL at
0 024 4 . NO. 15 |2024-06-27 No-
23 MISC |3
CRLMC- criMIn | (€
39 |49647/2 (23.05.202 3601/20 |S. BARIK c COURT Order Dtd. AL at
1 024 4 : : NO. 15 |2024-05-21 No-
23 MISC
5)
CRLMC- crIMIN | (€
39 149648/2 (23.05.202 3625/20 |A MOHANTY |C COURT Order Dtd. AL at
2 024 4 : NO. 15 |12024-05-09 No-
23 MISC
5)
CRLMC- criMIn | (5€
39 149649/2 (23.05.202 1965/20 M. R. c COURT Order Dtd. AL at
3 1024 4 SAHOO : NO. 15 2024-05-21 No-
24 MISC |
CRLMC- crIMIN | (€
39 149650/2 (23.05.202 1291/20 P K c COURT Order Dtd. AL at
4 024 4 MISHRA : NO. 15 |2024-05-21 No-
24 MISC ||
CRLMC- crImMIN | (o€
39 149651/2 |23.05.202 1809/20 D. K. c COURT |Order Dtd. Al at
5 024 4 JENA : NO. 15 |12024-05-20 No-
24 MISC |3
ABLAPL- (Se
39 |49652/2 (23.05.202 COURT Order Dtd. at
6 1024 4 5010/20 |KARMA DAS |C. NO. 15 12024-05-21 No-
24
7)
05.202 |CRLMC- |D. K. |C.0. |COURT |Order Dtd. |[CRIMIN |(Se




1024

4 1811/20 |JENA NO. 15 |2024-05-20 |AL at
24 MISC  |No-
7)
(Se
49654/2 [23.05.202 [T R, K. COURT |Order Dtd. | - . at
024 4 s BARIK NO. 15 12024-05-20 No-
5)
CRLMC- crIMIN |'5©
49655/2 [23.05.202 |57 0 A COURT |Order Dtd. | at
024 4 PATTNATK NO. 15 2024-05-21 No-
4 MISC ¢
CRLMC- crIMIN | (€
49656/2 |23.05.202 1898/20 |J K KAR COURT |Order Dtd. AL at
024 4 NO. 15 12024-05-20 No-
24 MISC |3
WP (C) - S
49657/2 |23.05.202 |5 5> | SARADA COURT |Order Dtd. [Lo- . lat
024 4 NAYAK NO. 1 12024-07-08 No-
24 -3
33)
CRLMC- criMIn | (€
49658/2 [23.05.202 1879/20 S. K. COURT Order Dtd. AL at
024 4 NAYAK NO. 1 12024-05-20 No-
24 MISC |3
ABLAPL- MRUTYUNJA (Se
49659/2 [23.05.202 COURT |Order Dtd. at
024 4 5033/20 YA NO. 1 |2024-05-21 No-
24 MOAHNTY : 7
CRLMC- crIMIN | o€
49660/2 [23.05.202 ;a7 0 o pas COURT |Order Dtd. | at
024 4 53 NO. 1 [2024-05-20 | T . [No-
4)
ABLAPL- (5e
49661/2 [23.05.202 ) o (GANESH COURT |Order Dtd. at
024 4 >a SAHOO NO. 1 12024-05-21 No-
4)
ABLAPL- (Se
49662/2 |23.05.202 ;55 [RAHUL COURT |Order Dtd. at
024 4 SETHI NO. 2 12024-05-21 No-
24
4)
CRLMC- criMIn | (€
49663/2 [23.05.202 ;.00 0 1A, COURT |order Dtd. | - at
024 4 SUNDARAY NO. 2 12024-05-20 No-
22 MISC |
ABLAPL- (Se
49664/2 |23.05.202 439920 RAHUL COURT |Order Dtd. at
024 4 SETHT NO. 2 12024-05-21 No-
24
3)
CRLMC- crIMIN | (o€
49665/2 [23.05.202 |, 000 1A, COURT |Order Dtd. | at
024 4 o SUNDARAY NO. 2 |2024-05-20 | T . [No-

3)




N

(Se

49666/2 |23.05.202 ABLAPL— |SANTOSH COURT |Order Dtd. at
024 4 3474/20 |KUMAR NO. 2 |2024-05-20 No-
24 MOHANTY : 5
CRLMC- criMIn | (€
49667/2 [23.05.202 /g "0 o P. K. COURT |Order Dtd. | at
024 4 MOHANTY NO. 2 12024-05-21 No-
24 MISC ||
CRLMC- crIMIN |'5©
49668/2 |23.05.202 2980/20 P. K. COURT |Order Dtd. Al at
024 4 - JENA NO. 2 |2024-05-20 | 2?—
ABLAPL- BIBHUTI (Se
49669/2 [23.05.202 COURT |Order Dtd. at
024 4 5053/20 RANJAN NO. 2 12024-05-21 BAIL-2 No-
24 MOHANTY : 5
CRLMC- crIMIN | (5
49670/2 [23.05.202 |0 500 | Lo COURT |order Dtd. | - at
024 4 NO. 2 |2024-05-20 No-
. MISC
2)
CRLMC- criMin |(5€
49671/2 |123.05.202 1940/20 B K RAY COURT Order Dtd. AL at
024 4 NO. 2 12024-05-21 No-
24 MISC
5)
CRLMC- criMin |(5¢
49672/2 [23.05.202 700 R K COURT |order Dtd. | - at
024 4 SARANGT NO. 2 12024-05-21 No-
24 MISC |
ABLAPL- (5e
49673/2 [23.05.202 [0 S [AMLAN COURT |Order Dtd. at
024 4 > MOHANTY NO. 2 12024-05-21 No-
5)
CRLMC- crimin |(5¢
49674/2 [23.05.202 |5, 700 | o pan COURT |order Dtd. | - at
024 4 NO. 2 12024-05-20 No-
22 MISC
3)
CRLMC- criMin |(5¢
49675/2 [23.05.202 1810/20 |S MOHANTY COURT Order Dtd. AL at
024 4 NO. 2 12024-05-20 No-
24 MISC
7)
(Se
BLAPL-
49676/2 |23.05.202 COURT |Order Dtd. at
024 4 4846/20 MK SWAIN NO. 2 12024-05-21 No-
24
7)
CRLMC- crIMIN | (€
49677/2 [23.05.202 5700 | o COURT |Order Dtd. | at
024 4 : NO. 15 12024-07-11 No-
4 MISC
2)
49678/2 |23.05.202 2’;?%52 N saoo COURT |Order Dtd. ;ie
024 4 . NO. 15 2024-05-21 e




[ 2)
CRLMC- crIMIN | (€
42 49679/2 |23.05.202 /o077 A B COURT |Order Dtd. | at
3 |024 4 MALLICK NO. 15 |2024-05-20 No-
24 MISC |3
N WP (C)- |ULLASH COURT WRIT (Se
32 32280/2 23'05'202 13062/2 (CHANDRA NO. 2 ggg;flgfgi BRANCH ;t_
024 MOHANTY OLD -8 42)
N CRLMC- COURT crIMIN | (€
42 49681/2 [23.05.202 Order Dtd. at
5 lo2a . 2979/20 |PK JENA No. 2 | e e oo AL e
22 OLD MISC |
N WP (C) - COURT WRIT (Se
42 149682/2 (23.05.202 12639/2 M.K. PATT NO. 2 Order Dtd. BRANCH at
6 (024 4 9999-12-31 No-
024 OLD -3
13)
N WP (C) - COURT WRIT (Se
42 [49683/2 [23.05.202 /50,0 [B.K. No. o lorder ptd. |l o lat
7 024 4 PANDA . 2024-05-21 No-
024 OLD -8
43)
N CRLMC- COURT crIMIN | (o€
42 149684/2 (23.05.202 Order Dtd. at
s lora . 4659/20 A K NAYAK No. 2 oot or AL e
23 OLD MISC |
N ABLAPIL- COURT (Se
42 [49685/2 |23.05.202 (¢ /050 MR No. o lorder ptd. | . jat
9 |024 4 ROUTRAY - 2024-05-21 No-
24 OLD
4)
N WP (C) - COURT WRIT (Se
43 149686/2 (23.05.202 13033/2 M.R. NO. 2 Order Dtd. RRANCH at
0 |024 4 SAHOO . 2024-05-21 No-
024 OLD -8
43)
N WP (C) - COURT WRIT (Se
43 [49687/2 [23.05.202 12 050" L poun N0 o lorder ptd. |lPo. . jat
1 024 4 2024-05-21 No-
024 OLD -8
43)
N CRLMC- COURT crIMIN | (€
43 149688/2 (23.05.202 Order Dtd. at
5" loza . 3730/20 |B PARIJA No. 2 ettt e oo AL .
16 OLD MISC |3
N WP (C) - COURT WRIT (Se
43 [49689/2 23.05.202 1 gor” | Lo No. 5 |order prd. [T o lat
3 |o24 4 2024-05-21 No-
024 OLD -7
10)
N WP (C) - COURT WRIT (Se
43 149690/2 23.05.202 1 oo’ | Lo N0 o lorder ptd. |lPo. o jat
4 024 4 2024-05-21 No-
024 OLD -7
10)
43 [49691/2 [23.05.202 [ABLAPL- N SAHOO COURT |Order Dtd. (se
5 |024 4 4289/20 NO. 2 |2024-05-21 at




24 OLD No-
10)
N WP (C) - COURT WRIT (Se
43 49692/2 |23.05.202 1,200 | no. 5 |order prd. [T . lat
6 (024 4 9999-12-31 No-
024 OLD -3
13)
N CRLMC- COURT crIMIN | (°€
43 [49694/2 [23.05.202 oo 1A No. o lorder pta. [ at
7 1024 4 ” TRIPATHY onm 2024-05-21 | o 5?—
N WP (C) - COURT WRIT (Se
43 49695/2 (23.05.202 1ol o oo no. 5 |order prd. [T . lat
8 |024 4 2024-05-20 No-
024 OLD -3
13)
N CRLMC- COURT crIMIN | (€
43 [49696/2 [23.05.202 /ool 1A N0 5 [order pta. |7 at
9 024 4 ” TRIPATHY onm 2024-05-21 | ‘o S?—
N WP (C) - COURT WRIT (Se
44 [49697/2 [23.05.202 [ ool H.K. N0 o lorder ptd. |l o jat
0 024 4 PANDA . 9999-12-31 No-
024 OLD -7
10)
N WP (C) - COURT WRIT (Se
44 [49698/2 [23.05.202 /2 17 [P.K. No. 5 |order prd. [T . lat
1 |024 4 024 BEHERA oim 9999-12-31 |~ ET_
N CRLMC- criMIn | (€
44 49699/2 (23.05.202 (2120 | Lo COURT |Order Dtd. | at
2 024 4 NO. 15 12024-06-28 No-
23 MISC |3
___' (Se
WP (C) - WRIT
44 149700/2 [23.05.202 COURT |Order Dtd. at
5 loza . 12733/2 |M. NAYAK No. 15 bo2a os-g0  |BRANCH [>T
024 -4
38)
[ (Se
CONTC-
44 149701/2 [23.05.202 COURT |Order Dtd. at
4 024 4 3733/20 B. SAMAL NO. 15 12024-05-09 No-
24
38)
N CRLMC- crIMIN | (€
44 149702/2 [23.05.202 [ 700 . COURT |order Dtd. | - at
5 |024 4 MOHANTY NO. 15 12024-05-20 No-
24 MISC ||
N WP (C) - COURT WRIT (Se
44 |49703/2 |23.05.202 13042 /2 S.K. NO. 2 Order Dtd. i — at
6 (024 4 PARTDA . 9999-12-31 No-
024 OLD -8
43)
N ABLAPL- (Se
44 [49704/2 [23.05.202 [0 "~ M.R.BADAJ COURT |Order Dtd. at
7 024 4 ENA NO. 2 12024-05-20 No-
24
43)
44 [49705/2 [23.05.202 [WP(C)- |A.K. ROUL [C.O. |COURT |Order Dtd. |WRIT |(Se




1024

4 12721/2 NO. 2 |2024-05-20 |BRANCH |at
024 -4 No-
38)
CRLMC- crIMIN | (€
49706/2 |23.05.202 1922/20 [KHSITISH COURT |Order Dtd. Al at
024 4 NO. 2 |2024-05-21 No-
24 MISC
5)
(Se
WP (C) - WRIT
49707/2 123.05.202 COURT Order Dtd. at
024 4 13295/2 |S. ROUT NO. 2 12024-05-21 BRANCH |~
024 -2
45)
(Se
49708/2 |23.05.202 ?52(21/2 s. COURT |Order Dtd. ggﬂicﬂ at
024 4 PATTNATK NO. 2 |2024-05-20 No-
024 -7
18)
CRLMC- crIMIN | (€
49709/2 |123.05.202 1888/20 T. K. COURT Order Dtd. AL at
024 4 MISHRA NO. 2 |2024-05-21 No-
24 MISC |3
(Se
WP (C) - WRIT
49710/2 |123.05.202 COURT Order Dtd. at
024 . 12762/2 |N. ROUT Mo, 2 h094i0s-9o  |[BRANCH |27
024 -4
38)
(Se
WP (C) - WRIT
49711/2 [23.05.202 COURT |Order Dtd. at
024 . 12671/2 |S. MISHRA N 2 |2098-05-90  [BRANCH |-
024 -3
13)
CRLMC- crIMIN | o€
49712/2 [23.05.202 (5007 0 [ o COURT |order Dtd. | - at
024 4 ” NO. 2 |2024-05-21 | T . [No-
6)
WP (C) - COURT WRIT (Se
49713/2 |123.05.202 13257/2 R.K. NO. 2 Order Dtd. BRANCH at
024 4 BARTK . 9999-12-31 No-
024 OLD -2
45)
WP (C) - COURT WRIT (Se
49714/2 |123.05.202 13260/2 G. NO. 2 Order Dtd. BRANCH at
024 4 SUNDARA . 2024-05-21 No-
024 OLD -2
45)
CRLMC- criMIn | (€
49715/2 123.05.202 1333/20 |SK LENKA COURT Order Dtd. AL at
024 4 NO. 15 |12024-05-01 No-
24 MISC |
(Se
WP (C) - WRIT
49716/2 |23.05.202 COURT |Order Dtd. at
024 . 13169/2 D.K. JENA Mo, 15 |2024-05-9;  [BRANCH "
024 -1
2)
WP (C) - COURT WRIT (Se
49717/2 123.05.202 13083/2 M.R. NO. 2 Order Dtd. BRANCH at
024 4 024 SAHOO OLD 9999-12-31 g No-

43)




(Se

49718/2 [23.05.202 5o g [PK COURT |order Dtd. | |at
024 4 ” MOHANTY NO. 2 12024-05-21 No-
9)
(Se
WP (C) - WRIT
49719/2 [23.05.202 13000 0 o ppunea COURT seancn 2t
024 4 024 NO. 2 e No-
43)
WP (C) - COURT WRIT (Se
49720/2 |23.05.202 127442 P. K. NO. 2 Order Dtd. BRANCH at
024 4 MOHANTY : 9999-12-31 No-
024 OLD -4
38)
WP (C) - COURT WRIT (Se
49721/2 123.05.202 12727/2 M.R. NO. 2 Order Dtd. BRANCH at
024 4 SAHOO . 2024-05-21 No-
024 OLD -4
38)
ABLAPIL- COURT (Se
49722/2 [23.05.202 |35 's oo |PK No. o lorder ptd. | . jat
024 4 MOHANTY . 2024-05-21 No-
24 OLD
3)
CRLMC- COURT crIMIN | (€
49723/2 123.05.202 1900/20 P L NO. 2 Order Dtd. AL at
024 4 ” MISHRA oim 2024-05-21 | "o S?_
WP (C) - COURT wriT | '5©
49724/2 [23.05.202 o0l | b N0 o lorder ptd. |l . lat
024 4 2024-05-21 No-
024 OLD -5
20)
WP (C) - COURT WRIT (Se
49725/2 123.05.202 12824/2 |S. BARTK NO. 2 Order Dtd. BRANCH at
024 4 2024-05-21 No-
024 OLD -5
20)
WP (C) - COURT wrrT | (5©
49726/2 [23.05.202 1) 000 | panoy N0 o lorder ptd. |l . jat
024 4 2024-05-21 No-
024 OLD -3
13)
CRLMC- COURT crIMIN | (€
49727/2 |23.05.202 [ g 0 1A K N 5 [order pta. | at
024 4 ” PRADHAN oLb 2024-05-20 | o ET_
WP (C) - COURT WRIT (Se
32128/2 23'05'202 12568/2 |B. BARIK NO. 2 gggjfogfgi BRANCH EE_
024 OLD -2
9)
BLAPT- COURT (Se
49729/2 123.05.202 4746/20 S. NO. 2 Order Dtd. at
024 4 CHOUDHURY . 2024-05-21 No-
24 OLD
9)
49730/2 23.05.202 E??ff;o Wk PANT COURT |Order Dtd. ;iIMIN ;ie
024 4 >3 NO. 15 |2024-06-28 | .. |2C




[ 4)
ABLAPL- (Se
47 49731/2 [23.05.202 [ ot S0 | e COURT |Order Dtd. at
4 024 4 NO. 15 2024-05-21 No-
24
4)
___' B (Se
47 [49732/2 [23.05.202 iggﬁigo b KR COURT |order Dtd. at
5 |024 4 NO. 15 |2024-05-21 No-
24
4)
N CRLA- crIMIN | (€
47 149733/2 |23.05.202 493/202 H. COURT |Order Dtd. Al at
6 (024 4 SUNDARA NO. 15 19999-12-31 No-
4 APPEAL
10)
___' (Se
ABLAPL-
47 49734/2 [23.05.202 COURT |Order Dtd. at
7 024 4 4384/20 R R NAYAK NO. 2 |2024-05-08 No-
24
10)
___' B (Se
47 [49735/2 [23.05.202 iggifgo . COURT |Order Dtd. at
8 |024 4 NO. 2 12024-05-21 No-
24
10)
N WP (C) - COURT WRIT (Se
47 149736/2 (23.05.202 130842 M.R. NO. 2 Order Dtd. BRANCH at
9 024 4 SAHOO . 9999-12-31 No-
024 OLD -8
43)
N ABLAPIL- COURT (Se
48 [49737/2 |23.05.202 [, g~ |PRADIPTA N0 o |order Dtd. at
0 |024 4 BEURA . 2024-05-20 No-
24 OLD
43)
N WP (C) - COURT WRIT (Se
48 [49738/2 [23.05.202 /2017 [H.K. N 5 |order ptd. [T . lat
1 |024 4 PANDA . 2024-05-21 No-
024 OLD -8
43)
N ABLAPL- COURT (Se
48 149739/2 [23.05.202 Order Dtd. at
5 lo2a . 4958/20 D SWAIN No. 2 | oSt e or  [BATL-1 [T
24 OLD
3)
N WP (C) - COURT WRIT (Se
48 |49740/2 (23.05.202 13045/2 H.K. NO. 2 Order Dtd. BRANCH at
3 1024 4 PANDA . 2024-05-21 No-
024 OLD -8
43)
N ABLAPL- COURT (Se
48 [49741/2 |23.05.202 [, o0 | L N 5 |order Dtd. at
4 024 4 . 2024-05-21 No-
24 OLD
43)
N WP (C) - COURT WRIT (Se
48 |49742/2 |23.05.202 12474/2 |p.K. DASH NO. 2 Order Dtd. BRANCH at
5 |024 4 2024-05-20 No-
024 OLD -1
30)
48 (4974372 [23.05.202 wP(Cc)- [B.C. COURT |Order Dtd. WRIT (Se
6 1024 4 13107/2 |PANDA NO. 2 |2024-05-21 BRANCH |at




149 [49757/2 [23.

024 OLD -1 No-
2)
ABLAPIL- (Se
48 149744/2 |23.05.202 4798/20 G COURT |Order Dtd. at
7 lo24 4 a CHOTTRAY NO. 2 |2024-05-21 No-
2)
ABLAPL- (Se
48 49745/2 (23.05.202 COURT |0Order Dtd. at
8 1024 4 4599/20 M JATI c. NO. 2 |2024-05-21  [PRTPT2 |yo-
24
7)
(Se
ABLAPL-
48 149746/2 |23.05.202 COURT |Order Dtd. at
s lo2g . 3804/20 |A P SAHOO |C. N 2 2094 04-0s |[BAIL=2 |27
24
10)
ABLAPIL- (Se
49 49747/2 (23.05.202 COURT |Order Dtd. at
5 lo2a . 3676/20 |S K SWAIN |C. N 2 |200a-04-0a |[BRIL=2 [°C
24
9)
(Se
ABLAPL-
49 49748/2 [23.05.202 COURT |Order Dtd. at
1 |024 4 3581/20 R R NAYAK |C. NO. 2 |2024-04-23 No-
24
9)
ABLAPIL- (Se
49 149749/2 [23.05.202 o\ o |SARAT . COURT |Order Dtd. BATL_o |3t
2 |024 4 > DASH : NO. 2 |2024-05-21 No-
8)
_ (Se
49 [49750/2 [23.05.202 ?22?520 o as . COURT |Order Dtd. at
3 |024 4 . NO. 2 |2024-05-21 No-
24
8)
BLAPL- COURT (Se
49 149751/2 (23.05.202 Order Dtd. at
1 lora . 4730/20 |J PRADHAN |C. NO. 2 o et ro-
24 OLD
8)
BLAPL- COURT (Se
49 149752/2 (23.05.202 5042/20 BISWOJEET c NO. 2 Order Dtd. BAIL-1 at
5 |024 4 LENKA . - 2024-05-23 No-
24 oLD
3)
BLAPL- COURT (Se
49 49753/2 (23.05.202 Order Dtd. at
¢ losa . 2421/20 |J PRADHAN |C. NO. 2 |t s -
24 OLD
3)
BLAPL- COURT (Se
49 |49754/2 |23.05.202 Order Dtd. at
2 loaa . 1537/20 |J PRADHAN [C. NO. 2 ooet ot e
24 OLD
3)
ABLAPL- (Se
49 49755/2 (23.05.202 COURT |0Order Dtd. at
s |o2a 4 1295/20 |J PRADHAN [C. NO. 11 12024-05-1¢ BAIL-2 | @~
24
11)
05.202 |CRLMC- |K.MONDAL |C.O. |COURT |Order Dtd.  |[CRIMIN |(Se




1024

4 1836/20 NO. 15 |12024-05-23 AL at
24 MISC  |No-
7)
(Se
ABLAPIL-
49758/2 |23.05.202 COURT |Order Dtd. at
024 . 4415/20 HP OJHA  [C.0. |57 [R0SF C70 [BAIL-2 |-
24
11)
BLAPL- |JYOTISH (Se
49759/2 123.05.202 1499/20 |RANJAN c.0 COURT Order Dtd. BATL-2 at
024 4 T INO. 2 2024-05-21 No-
24 DAS
11)
BLAPL- |DEBA (Se
49204/2 |23.05.202 4896/20 [KUMAR GENER Order Dtd. BaTL-o 2T
024 4 AL 2024-05-21 No-
24 RATH
10)
WP (C)- |SURYA Petition (Se
égi05/2 23’05’202 4080/20 NARAYAN iiNER With EE_
16 BEHERA Annexures 10)
CRLMC- criMIn | (€
49206/2 [23.05.202 |7, )"0 |SAMEER GENER Entire L at
024 4 PATTNAIK AL Document No-
23 MISC 1)
(Se
BLAPL-
49209/2 [23.05.202 SAMEER GENER . . at
024 4 2166/20 PATTNATK |[AL Affidavit BAIL-2 No-
24
8)
BLAPL- (Se
49212/2 [23.05.202 |2 |INANINDRA [GENER Entire Ut
024 4 PANI AL Document No-
24
5)
WP (C) - WRIT (Se
49217/2 123.05.202 11137/2 MANAS GENER Order Dtd. BRANCH at
024 4 PATT AL 2024-05-21 No-
024 -2
)
WP (C)- |SANJAY WRIT (Se
49220/2 |23.05.202 GENER Order Dtd. at
074 . 13296/2 [KUMAR oL 0oao05_0o  |[BRANCH 2°
006 BEHERA -7 5)
WP (C)- |SANJAY WRIT (Se
49224/2 123.05.202 GENER Order Dtd. at
074 . 21780/2 [KUMAR oL 094-03-08  |BRANCH [=°
015 BEHERA -2 7
WP (C)- |SANJAY WRIT (Se
49232/2 |23.05.202 GENER Order Dtd. at
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